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s aiagd i TSRt J=AraT

7% et 10 S[erTe, 2026

1.3, 3789(37).— Fra T TLHTT 7, TEIF AT A=A, 1956 (1956 FT1 48) (& ToH zoeh
THTA I ATATHIH FgT TAT 8) I g7 3F &l ITART (1) F AT FET AT T2 AT G 6 TEF
TiEgd T TSTHET §37TT i ATSAAT F&AT F1.3. 1897 (E) qTrE 13/04/2026, ST AT o T4,
FETLT, AW ||, @ve 3, Iq@< (i) & THRAT AT T AT, TR IAL T 5T % AATE-A YL H AL
92T ¥ g Tt TSRt HeAr-731 % HIS[ET Sl HEAr 223/200 F TR TSEET §E41-135T (qET
FTEATE) F HIS[ET AT §eq1-107/780 (Fof ¥ams 12.205 f.#ft) % afanft S sy e,
T S STATAT & AT TSI o6 (70 qg G TIrera g, fSreenr |@ferd auia = =T § foam @ 2,
THT 7 T TSI e o6 (O e ol =i it off)

ST I<H ATEGAAT T AL I ATHAH 0T T 3F %0l ST (3) F Tefie aire "19.04.2026"
T AL ISATAT A TRGEATT ZTZH ZA1 H AT [T T7 AT,

ST TAH ITIAFET T GRT 3-T F ded IFT AT ITH g5 &, o q¢ = o g s
ST 3tuq w7 § Hdew B @,

5254 G1/2026 @)
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SIY STETT ITH g0 o 31T HeTH TIAhr F 39 9% fo=me &2 foram 8 3w smeidi & A= &7 foar

ST HETH ITTEERT 3 TSI ahl &Tr 3% AT ITATT (1) F AT H, Fea (T TR [ a1
fae s & g;

qd: A, el TLRTE, TAH TR T 3<h TS TTH T S I ¥ 3<h ATAIH ahl &Ter 39
FT ITUTT (1) FIT T&T ARIT HT TN Fd g4, T S0 Fdl g 16 3 gt | fafafae i &
TAT<h TSI o oI SisTe 36T ST 91f 80 ;

T T, e 1T TLHTY, I ATATH 0T 91T 3T AT STLTIT (2) F AT H T =TI HLAT & T
TH ATLAAT o TSI H TR I, IF ALAT | (AAag H T+t Feenrd t & 46 gra aredteas &9
H Fea T gL | g g1 sy |

AT
ST T ST & AATE-SA MY § STAYL TEL F [T TET TART 4eq1-731 % HIS[ET AT §e71
223/200 & TEHT TSHTT §&AT-135T (AT ST9TH) F HIS[ET 949 §&41-107/780 (F w42 12.205
. T.) T 9 A iRl SR aTeTE FT SHET 7S Swasid (i & o7 Sp-37sie ot S areft ST

R oA Gt afed Gy w1 dhtrg fawn
TS =T AT ITC T et &7 90 SR
wAH I T&IT JE A TER || S H T W T &6 S I VAT L
&I (FFTLH) =RFT T AT
1 2 3 4 5 6

AT T FATH: ATEIST

UEEIGIE RGP

1 1000 fasft T 0.036|[wrr=aT T q&E .
1000

2 985 TR ATeAT 0.0144|[3TIT T HTHTL
085

3 994 st T 0.019|[FBTEwTe T gararst
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4 995 fasft T 0.0253|[w e T, Rz
THTL, Taw= A |19
ey wrer [ farm =iy
AT 3T ATA.
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6 997 st T 0.081 |[TTHTST T e
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SHTERIEY, Hddalay,
[EEREREENL
52

366

53

0.0056

FTERTEY, forag,
KERMIERCTICH
53

367

56

0.0103

FTERTEY, forag,
T A=A,
56

368

59

0.0004

TISTYT, THAGT 75
T SRS IHT
AT T RS, AT
TR, ey
THTL T TTHAHEA,

TSTaS TolT TTHHHE,
SrfTStt et

THTATE, FHA,

SR, Fddalay,
[REREEESS CLL
THIATY, THTIRIEY,
ST AT A=A,
AT FHIL ATad,
T FHTL ATEd [T
o AT, fawE
AT A &0
CITAT, FAT 3T
T T o THTATY,
TTEATT ATad,
TS ATEd A0
T o THEAT, Hgeg I
o T, BredTd,
TR AT AT
TR, THALST T




[9TT H—=vE 3(ii)] AT =T TS STEHTLTI0T 71

9T, SITadT Tt
LTI, FAegTac T T
AR I 9T,
MEEIE R
59

Total 9.0478

[T. &. NHAI/11015/ 2023-24/LA/3(a)/Notif/PIU-Azamgarh]/3D]
o fieET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3789(E).— Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 1897(E) Dated:13/04/2026, published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.),maintenance, management and
operation of the Construction of a 4-lane Western bypass for Jaunpur city, connecting NH-731 at existing Ch.
Km.223/200 to NH-135A (Eastern Bypass) at Ch. Km. 107/780 (total length: 12.205 km) in the state of Uttar Pradesh,
on EPC mode.

And whereas the substance of the said notification has been published in #Hindustan Times And Amar
Ujala#; both dated 19.04.2026; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling under Construction of 4-lane
Western bypass for Jaunpur city, connecting NH-731 at existing Ch. Km.223/200 to NH-135A (Eastern Bypass)
at Ch. Km. 107/780 (total length: 12.205 km) in the state of Uttar Pradesh, on EPC mode.

State: UTTAR PRADESH ||District: JAUNPUR |
SI. || Survey/Plot Type of Nature of Land Areal| Name of Land
No. Number Land (in Hectares)|| Owner/Interested

Person

Leff 2 || 3 | 4 [ 6 |

|Taluk: Shahganj |
[Village: Saraikhwaja |
1 1000 Private Agriculture 0.036(|Ramdavar son
Sukhai.
1000

2 985 Government |[Naali 0.0144|{|Government of Uttar
Pradesh,
985

3 994 Private Agriculture 0.019|[Mithailal son Hubraj.
994

4 995 Private Agriculture 0.0253(|Anil Kumar, Jitendra

Kumar, Ravindra
Kumar sons Achhe
Lal ,Vidya Devi wife
Achhe Lal.

995

5 996 Private Agriculture 0.0293||Pyarelal son Hubraj.
996

6 997 Private Agriculture 0.081)|[Ramraj son
Govardhan
997

7 998 Private Agriculture 0.0337||Angad, Lavkush,
Sheru,
Panchu,Babua,
Govinda sons Monu,
Aarti wife Shobha,
Chotelal, Tufani,
Bhailal, Mewalal

sons
Jaganandan,Prema
wife Khowalal.
998
8 999 Private Agriculture 0.0007||Ramharakh son
Sukhai
999
[Taluk: Sadar |
[Village: Deokali |
9 109/866 Common Agriculture / Chakmarg / Naali 0.053(|Government of Uttar

Pradesh, Ramsahay
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son Hausila Prasad,
Ramdev son Valai
109/866

10 (j110

Common

Agriculture/chakmarg,naali

0.0234

Government of Uttar
Pradesh, Gulab
Chand son Chhotelal,
Ramdev son Balai,
Lalchand son Ramyjit
0.0234

11 ||119

Private

AGRICULTURE

0.0845

Pradeep Kumar son
Amardev, Amrawati
wife Amardev,
Shivendra Kumar
Singh son Ramsakal,
Bhanmati wife
Ramachal Yadav,
Rajkumar son
Sobhnath, Indraji
Devi wife Sobhnath,
Santram , Ashok
kumar, Jaichand sons
Laltaprasad

119

12 |121

Common

AGRICULTURE/naali

0.0682

Government of Uttar
Pradesh, Pradeep
Kumar son Amardev,
Amrawati wife
Amardev

121

13 ||122

Private

AGRICULTURE

0.0032

Pradeep Kumar son
Amardev, Amrawati
wife Amardev

122

14 (|124

Common

Agriculture / Non Agriculture

0.0358

Government of Uttar
Pradesh
124

15 (]130

Common

Agriculture/chakmarg,naali

0.1594

Government of Uttar
Pradesh, Ramaasre,
Vijayee, Lallu, sons
Chhotelal, Kanti wife
late Chhotelal,
Nandlal, Moatilal,
Lalji sons Bahdur,
Rajkaran, Ramkaran
sons Babunandan,
Lalji son Nanhak,
Subedar, Motilal,
Nandlal, Lalji sons
Bahadur, Tilakdhari
son Kedar

130

16 ||156

Common

Agriculture/chakmarg,nal

0.0556

Nemchand,
Harishchand sons late
Ramdawar, Ramratti
Devi wife Ramdawar,
Ramesh, Vinod
Kumar, Sahablal sons
Rampalat, Rajesh
Kumar, Brijesh
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Kumar sons
Ramlawat, Santara
wife Ramlawat,
Ramsamujh son
Ramdutta

156

17

289

Common

AGRICULTURE/SECTOR MARG

0.0146

Government of Uttar
Pradesh, Ramsukh,
Ramagya sons
Ayodhya, Ashok
Kumar Yadav son
late Achchhe Lal,
Anil, Sunil , Sushil
sons Late Sahablal,
Laltidevi wife late
Saheblal,
Radheshyam ,
Chhotelal sons
Sabharaj, Shitaldei
wife Sabharaj,
Nirmala wife
Jaiprakash,
Ramashankar ,
Umashankar ,
Girjashankar,
Kripashankar sons
Vasdev, Shyampyari
wife Vasdev,
Vanshraj son Bhoosi
289

18

316

Common

AGRICULTURE/SECTOR
MARG,naali

0.0403

Government of Uttar
Pradesh, Nirmala
wife Jaiprakash,
Ramashankar ,
Umashankar ,
Girjashankar,
Kripashankar sons
Vasdev, Shyampyari
wife Vasdev,
Banarasi son
Ramkaran, Mishrilal
son Ramkishun,
Rakesh son
Chhotelal,
Achchhelal, Mehilal
sons Ramniranjan
316

19

439

Common

Agriculture / Sektar Marg /Naali /Chak
Marg / Khalihaan

0.0091

Government of Uttar
Pradesh, Kanhaiyalal,
Hiralal sons
Dharamraj,
Janakdulari wife
Tilakdhari, Fakir son
Lakkhu,
Vijaybahadur son
Mathura, Munakka
son Vipat, Ramdavar
son Durga, Laalji son
Jhanlaigi

439
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20 |(|445

Common

Agriculture/chakmarg

0.082

Government of Uttar
Pradesh, Kanhaiyalal,
Hiralal sons
Dharamraj,
Rammilan son Kunjal
yadav, Rajesh,
Suresh sons
Munnilal, Lallan
Prasasd son
Baladeen, Phekram ,
Ramaasre , Kallan
sons late Sochan,
Satti Devi wife
Udayraj, Sohal ,
Shrinath sons
Vishwanath, Saroj,
Manoj Kumar , Suraj
Kumar sons Mohal ,
Indrawati wife Mohal
445

21 |(|466

Common

Agriculture/chakmarg/naali

0.0184

Government of Uttar
Pradesh, Achhelal,
Vanshraj sons
Fundan, Dharmendra,
Bhupendra sons
Prithviraj, Praveen
Kumar Mishra son
late Tirtharaj,
Abhinandan son
Jaiprakash, Ram
Dhiraj, Vijaynarayan
son Parasnath, Anita
Yadav wife Manoj
Kumar, Radhemohan,
Brijmohan sons
Ramjiyawan

466

22 ||468/888

Private

Agriculture

0.0076

Sohal , Shrinath sons
Vishwanath, Manoj
Kumar , Saroj, Suraj
Kumar sons Mohal ,
Indrawati wife Mohal
468/888

23 |[484

Private

AGRICULTURE

0.0069

Jangbahadur ,
Vijaybahadur
Amarbahdur sons
Ramdular , Kanti
Devi wife Ramdular
484

24 |(|485

Private

AGRICULTURE

0.0076

Madanmohan,
Baikunthnath sons
Ramadhar, Akhilesh
Chand son Harinath
485

25 ||486

Common

AGRICULTURE/chak marg,naali

0.0493

Government of Uttar
Pradesh,
Kripashankar,
Shambhunath ,
Laalsahab , Parasnath
sons Ramsadhar,




76

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Jaikalli wife
Ramsadhar
486

26

491

Government

Chakmarg

0.0113

Government of Uttar
Pradesh,
491

27

492

Common

Agriculture / Naali

0.0302

Government of Uttar
Pradesh,
Dharmendra,
Bhoopendra, Sons
late Prithviraj, Anita
Yadav wife Manoj
Kumar Yadav,
Praveen Kumar
Mishra son late
Tirtharaj,
Abhinandan son
Jayprakash,
Ramdhiraj,
Vijaynarayan sons
Parasnath,
Radhemohan ,
Brijmohan sons
Ramjiawan, Rakesh
Kumar , Sachindra
Kumar sons
Rudranath, Mrs.
Kalawati wife
Rudranath, Sohal,
Shrinath sons
Vishwanath,Manoj
Kumar , Saroj, Suraj
Kumar sons Mohal ,
Indrawati wife late
Mohal

492

28

60

Common

AGRICULTURE/CHAKMARG/NAALI

0.0113

Government of Uttar
Pradesh,
Bachanuram,
Satanuram sons
Jayram, Satish
Kumar, OmKar,
Sandeep sons
Madanlal, Chinta
Devi wife Madan
Lal,
Ramprakash,Masali,
Arvind kumar ,
Sujeet Kumar, Dileep
kumar sons Nebbulal,
Lalti wife Nebbulal,
Shyamdulari wife
Late Sabhajeet,
Radhika wife Mithai
Lal, Chandramani
son Ram Surat,
Gyatri wife Ram
Surat, Budhiram son
Chhakku

60
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29 (|66

Common

AGRICULTURE/CHAKMARG,NAALI

0.061

Government of Uttar
Pradesh, Satya
Prakash Son
Chhakku, Munnilal
son Lahuri, Saheb
son Lahuri,
Bachanuram,
Satanuram sons
Jayram, Satish
Kumar, Omkar,
Sandeep sons
Madanlal, Chinta
Devi wife Madan
Lal,
Ramprakash,Masai,
Arvind Kumar ,
Sujeet Kumar, Dileep
kumar sons Nebbulal,
Lalti wife Nebbulal,
Guddi Devi wife
Saheblal, Patiram son
Chhakku, Ramdev
son Balai, Bekaru,
Seflal Sonkar sons
Harakhu, Gulabi wife
Hiralal, Prabhawati
wife Mithailal

66

30 |[69

Common

Agriculture/chakmarg

0.0205

Government of Uttar
Pradesh, Rajesh
kumar, Keshav
Prasad sons
Ramvilash , Kumari
wife Nakhdu, Sheela
wife Rajdev , Reena
wife Babulal,
Vachanuram,
Satanuram sons
Jayram, Satish
Kumar, OmKkar,
Sandeep sons
Madanlal, Chinta
Devi wife Madan
Lal,
Ramprakash,Masali,
Arvind kumar ,
Sujeet Kumar, Dileep
kumar sons Nibbulal,
Lalti wife Nibbulal,
Guddi Devi wife
Saheblal, Baburam
son Jhagadu,
Ramsamujh son
Gangaprasad,
Prabhawati Devi wife
Shivshankar Yadav ,
Amola Devi wife
Ramnaresh, Shyam
Dulari wife
Sabhajeet, Radhika
wife Mithailal,
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Chandramani son late
Ram Surat, Gayatri
wife Ram Surat,
Sursatti wife
Lalchand, Bekaru
Lal, Seflal Sonkar
sons Harakhu, Gulabi
Devi wife Hiralal

69

31

70

Common

AGRICULTURE/SECTOR MARG

0.0099

Government of Uttar
Pradesh,Chhotelal
son Awadu,
Mahendra,
Dharmendra,
Hamendra sons
Amardev, Yashoda
wife Amardev,
Khaderu son Gaya,
Vasdev, Jawahir sons
Parsad, Rajpati son
Lautan, Nanhelal son
Abhimanyu,
Baburam son Jhagdu,
Satiram, Mahendra
Kumar, Ramashankar
sons Ram Khelawan,
Sursatti wife
Lalchand, Ashok
kumar yadav son
Achhelal, Anil, Sunil,
Sushil sons Late
Saheblal, Laltidevi
wife Saheblal,
Radheshyam ,
Chhotelal sons
Sabharaj, Shitaldei
wife sabharaj,
Pawaru son Sumiran
70

32

702

Common

AGRICULTURE/chak marg,naali

0.0219

Government of Uttar
Pradesh,
Kripashankar son
Ramsadhar, Bechan
Ram Yadav son
Ramchandar Yadav,
Savitri Devi wife
Subhash Chand
Yadav, Shitala wife
Bechanram

702

33

717

Common

Agriculture/chakmarg,naali

0.0085

Government of Uttar
Pradesh,Government
of Uttar Pradesh,
Lallan , Mahendra ,
Mahanth, Narendra
sons Suryabali,
Harikesh , Ramkesh ,
Vikas sons
Ramkishor , Lalti
wife Ramkishor,
Dhiraj, Vijay
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Narayan sons
Parasnath, Brhmadev
son Bhagauti,
Rudranath, Siddhnath
sons Badriprasad,
Devdutta son
Raghunandan,
Parmanand son
Ramaasare, Praveen
son late Tirtharaj,
Suryakumar,
Shivkumar sons
Sheshnarayan,
Dharmendra,
Bhupendra sons
Prithviraj

717

34 (|718

Common

Agriculture/raasta,naali

0.055

Government of Uttar
Pradesh, Umanath
son Badri, Dhiraj,
Vijay Narayan sons
Parasnath, Brhmadev
son Bhagauti,
Rudranath, Siddhnath
sons Badriprasad,
Devdutta son
Raghunandan,
Parmanand son
Ramaasare, Praveen
son late Tirtharaj,
Suryakumar,
Shivkumar sons
Sheshnarayan,
Dharmendra,
Bhupendra sons
Prithviraj, Govardhan
son Dhukadi, Shitla
wife Bechanram,
Bujharat son Funai,
Bechan son
Ramchandar,
Ramratti wife
Gangaprasad, Gauri
wife Harilal, Manoj, ,
Rajkumar,
Shivkumar sons
Harilal, Harikesh,
Ramkesh , Vikas
sons Ramkishor ,
Lalti wife Ramkishor,
Lallan , Mahendra ,
Mahanth, Narendra
son Suryabali

718

35 ||84/908

Private

Agriculture

0.0075

Ashok kumar yadav
son late Achchhelal,
Anil, Sunil , Sushil
sons Late Sahablal,
Laltidevi wife late
Sahablal,
Radheshyam ,
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Chhotelal sons
Sabharaj, Shitaldei
wife Sabharaj
84/908

36 |85

Common

Agriculture/chakmarg, NAALI

0.0585

Sector Marg,
Chakmarg, Nali,
Rajesh kumar ,
Keshav Pradsad sons
Ramvilas, Kumari
wife Nakhdu, Sheela
wife Rajdev,Reena
wife Babulal,
Baburam son Jhagdu,
Mewalal son Vipat,
Ramsamijh son
Ganga Prasad,
Prabhawati Devi wife
Shivshankar Yadav,
Amoola Devi wife
Ramnaresh, Sursatti
wife Lalchand, Satai
son Ramdas, Hiralal
son Vipat

85

Village: Jamalpur

37 (12

Government

Chak Marg

0.0061

Government of Uttar
Pradesh,
12

38 |[284

Private

AGRICULTURE

0.003

Bhola son Naresh.
284

39 |[37

Private

AGRICULTURE

0.0001

Ramchet son
Vanshraj
37

40 ||376

Private

AGRICULTURE

0.002

Dharamraj son Gajju
376

41 |(377

Private

AGRICULTURE

0.0009

Lalta Prasad,
Dharamraj sons
Gajju, Pappu son
Ramajor ,Kalavati
wife Ramnath
377

42 ||378

Private

AGRICULTURE

0.002

Baiju son Naresh
378

43 |(|379

Private

AGRICULTURE

0.002

Subash Chand,
Suresh Chand,
Ramesh Chand,
Dinesh Chand,
Rajesh Chand sons
Mata Bhik, Manta
Devi wife Mata Bhik,
Ghanshyam,
Phoolchand,
Krishnachand sons
Hari, Gulabchand,
Moolchand sons
Hargen, Rama Devi
wife Harishankar,
Akhilesh, Shailendra,




[T 1l—=ve 3(ii)]

AL 0T ST - AT

81

Narendra, Sanjay,
Santosh sons
Harishankar.

379

44 11380

Government

holika dahan

0.0058

Government of Uttar
Pradesh,
380

45 (381

Private

AGRICULTURE

0.0047

Ghanshyam son
Kalika., Umesh,
Prem Chandra,
Rajkumar sons Ram
Lal, Rekha wife Ram
Lal

381

46 |(382

Private

AGRICULTURE

0.0047

Abhishek, Vivek,
sons Jeshkumar,
Archana, Khushboo
daughters Ashok
Kumar, Pramod
Kumar, Vinod
Kumar, Rajesh,
Santosh Kumar sons
Ramnath.

382

47 |[384

Private

AGRICULTURE

0.0215

Subash Chand,
Suresh Chand,
Ramesh Chand,
Dinesh Chand,
Rajesh Chand sons
Mata Bhik, Manta
Devi wife Mata Bhik,
Ghanshyam,
Phoolchand,
Krishnachand sons
Hari, Gulabchand,
Moolchand sons
Hargen, Rama Devi
wife Harishankar,
Akhilesh, Shailendra,
Narendra, Sanjay,
Santosh sons
Harishankar, Sagita
Wife Akhilesh

384

48 ||386

Private

AGRICULTURE

0.0001

Pravesh Kumar,
Rajesh sons
Ramsurat, Shrimati
Beila Devi wife
Ramsurat

386

49 ||387

Government

BANJAR

0.0034

Government of Uttar
Pradesh,
387

50 |39

Private

AGRICULTURE

0.0007

Lalbahadur son
Jairam
39

51 |47

Government

naali

0.0007

Government of Uttar
Pradesh,
47
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52 |5

Government

Naali

0.0017

Government of Uttar
Pradesh,
5

[Village: Sungulpur

53 {1000

Private

Agriculture

0.0684

Ashok Kumar
Mishra, Santosh
Kumar Mishra Sons
Shravan Kumar
Mishra, Rajkumar,
Vijay Kumar, Shiv
Kumar sons Ram
Awadh

1000

54 {|1005

Government

rasta

0.0008

Government of Uttar
Pradesh,
1005

55 |[1006

Private

Agriculture

0.0028

Ashok Kumar
Mishra, Santosh
Kumar Mishra Sons
Shravan Kumar
Mishra, Rajkumar,
Vijay Kumar, Shiv
Kumar sons Ram
Awadh

1006

56 (/1007

Private

Agriculture

0.0008

Pradeep Kumar,
Rambachan,
Shivvachan, Santosh
Kumar, Ramachal
sons Vishwanath,
Santara Devi wife
Vishwanath,
Ramdhani,
Premdhani sons
Hridanarayan
1007

57 |(|1008

Government

CHAK MARG

0.0013

Government of Uttar
Pradesh,
1008

58 (/1010

Private

Agriculture

0.0016

Lalmani Devi wife
Gyan Chandra .
1010

59 (/1011

Private

Agriculture

0.0034

Santara Devi wife
Vishwanath,
Rambachan,
Shivvachan, Pradeep
Kumar, Santosh
Kumar sons
Vishwanath, Lalmani
Devi wife Gyan
Chandra, Hriday
Narayan son Gyan
Chandra

1011

60 {1013

Private

Agriculture

0.0002

Lalmani Devi wife
Gyanchandra
1013
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61 (/1111

Government

rasta

0.0023

Government of Uttar
Pradesh,
1111

62 (/1169

Private

Agriculture

0.0078

Sunil Kumar Sonkar
son Surajbali
1169

63 |[|1176

Private

Agriculture

0.0029

Arvind Kumar,
Govind Kumar sons
Basantlal, Gulabi
Devi wife Basantlal,
Bansharaj, Bechu
sons Rikhai

1176

64 (/1178

Private

Agriculture

0.0037

Kailashnath son
Radheshyam Mishra
1178

65 (/1188

Government

banjar

0.0177

Government of Uttar
Pradesh,
1188

66 (/1189

Government

chakmarg

0.0024

Government of Uttar
Pradesh,
1189

67 (/1192

Private

Agriculture

0.0033

Amit son Brajesh
Kumar
1192

68 |[1193

Private

Agriculture

0.0008

Savita Devi wife
Amritlal
1193

69 |[1218

Government

chakmarg

0.0001

Government of Uttar
Pradesh,
1218

70 1219

Private

Agriculture

0.0002

Savita Devi wife
Amritlal
1219

71 (11221

Private

Agriculture

0.0099

Urmila Devi wife
Girishchandra,
Kailashnath son
Radheshyam Mishra,
Jagdish, Jaydish,
Jaiprakash, Diwakar,
Vikas sons Indrajeet,
Neeraj, Brijesh sons
Sarvjeet.

1221

72 ||1277

Private

Agriculture

0.0098

Rama Yadav son
Katwaru Ram Yadav
1277

73 |[331

Government

CHAK MARG

0.0001

Government of Uttar
Pradesh,
331

74 |[342

Private

agriculture

0.0183

Ramdhani,
Premdhani sons
Hridaynarayan
342

75 |[345

Private

Agriculture

0.0606

Durvasha Devi wife
Late Chintamani,
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Sanjeev Kumar son
Late Chintamani
345

76

346

Government

CHAK MARG

0.0086

Government of Uttar
Pradesh,
346

77

347

Private

Agriculture

0.0238

Chandraprakash son
Ramdular
347

78

348

Private

Agriculture

0.0071

Suryaprakash son
Ramdular
348

79

351

Private

Agriculture

0.0001

Jaiprakash son
Indrajit
351

80

885

Government

banjar

0.0121

Government of Uttar
Pradesh,
885

81

894

Private

Agriculture

0.0003

Shivkumar son
Ramavadh
894

82

895

Private

Agriculture

0.0942

Ashok Kumar
Mishra, Santosh
Kumar Mishra sons
Shravan Kumar
Mishra

895

83

896

Private

Agriculture

0.0021

Rajkumar son
Ramavadh
896

84

918

Government

CHAK MARG

0.0109

Government of Uttar
Pradesh,
918

85

921

Private

Agriculture

0.0143

Induprakash son
Ramdular
921

86

922

Private

Agriculture

0.0008

Anuj Kumar, Roj,
Vedant Bhushan sons
Ramesh Chandra,
Pushpa wife Ramesh
Chandra, Gulabi Devi
wife Parasnath,
Subashchand,
Harishchand sons
Parasnath, Rajendra
Prasad son Hansraj.
922

87

923

Private

Agriculture

0.0156

Anuj Kumar, Vedant
Bhushan, Roj sons
Ramesh Chandra,
Pushpa wife Ramesh
Chandra Gulabi Devi
wife Parasnath,
Rajendra Prasad son
Hansraj ,
Subashchand,
Harishchand sons
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Parasnath.
923

88 (/924

Government

naali

0.0024

Government of Uttar
Pradesh,
924

89 (|932

Private

Agriculture

0.0006

Anil Prajapati, Vinay
Kumar Prajapati,
Sushil Vinod
Prajapati sons Vinod
Kumar, Umashankar,
Gulluram, Chhote
Lal, Bakelal sons
Nihor

932

90 |[933

Government

naveen parti

0.007

Government of Uttar
Pradesh,
933

91 (|996

Private

Agriculture

0.0061

Anand Kumar son
Sadanand
996

92 (997

Private

Agriculture

0.0099

Ashok Kumar
Mishra, Santosh
Kumar Mishra Sons
Shravan Kumar
Mishra, Rajkumar,
Vijay Kumar, Shiv
Kumar sons Ram
Awadh

997

[Village: Kulhanamau

93 |[18

Common

AGRICULTURE/NATIONAL
HIGHWAY

0.0072

Pyarelal son Jharihag,
Sunita Devi wife
Pushpendra Kumar,
Jashwant Singh,
Dhananjay Singh,
Janmejay sons
Gorakhnath, Anand ,
Nitesh sons Balwant ,
Gita wife Balwant ,
Rambali son
Ramkhelawan ,
Gaurishankar,
Umashankar son
Mewalal , Mewalal
son Jharihag ,
Bholanath, Aparwal
sons Rajaram,
Dhanshila wife
Rajaram , Gautam
Kumar , Kamlesh
Kumar sons Rambali
18

94 (|19

Common

National highway/naveen
parti/Agricultural

0.0003

NHAI
19

95 |20

Common

Agriculture/Naveen Parti

0.0672

NHAI, Government
of Uttar Pradesh
20
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96

21

Private

Agriculture

0.0694

NHAI
21

97

22

Private

Agriculture

0.0481

NHAI
22

98

27

Common

National highway/Agricultural

0.0067

NHAI
27

99

28

Government

banjar/shamshan

0.0214

Government of Uttar
Pradesh
28

100

29

Government

Naali

0.1609

Government of Uttar
Pradesh,
29

101

30

Government

sadak pokhta

0.1618

NHAI,
30

102

31

Government

Naali

0.1733

Government of Uttar
Pradesh,
31

103

312

Common

agriculture/national highway

0.0084

Umesh Singh, Dinesh
Singh sons
Devnarayan alias
Chotelal , Anrudhra,
Rajesh sons
Satiyanarayan,
Shambhu Narayan
son Trilochan , Ajay
Singh son Rajnarayan
, Rakesh , Akhilesh
sons Brahmdev,
Arvind Kumar ,
Avdhesh Kumar sons
Lalbahadur , Rekha
wife Munna,
Ravindra Nath son
Premchand

312

104

313

Government

naveen parti

0.0462

Government of Uttar
Pradesh,
313

105

32

Common

National highway/Agricultural

0.0674

NHAI
32

106

321

Government

naveen parti/banjar

0.012

Government of Uttar
Pradesh,
321

107

323

Private

Agriculture

0.0063

Mahgu son Sarju
323

108

33

Government

banjar

0.0115

Government of Uttar
Pradesh
33

109

34

Common

National highway/Agriculture

0.0774

NHAI
34

110

430

Common

agriculture/national highway

0.1222

NHAI
430

111

430/1437

Private

Agriculture

0.0132

NHAI
430/1437
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112 ||431

Government

Naali

0.0139

Government of Uttar
Pradesh,
431

113 ({432

Government

sadak pokhta

0.1603

NHAI,
432

114 /433

Government

naveen parti/naali

0.0857

Government of Uttar
Pradesh,
433

115 (|434

Common

agriculture/national highway

0.0473

Vishnunarayan,
Ganesh Narayan sons
Krishnanand,
Vanshgopal, Rama
sons Katwaru,
Harishchand,
Rameshchand sons
Parasnath, Kusum
Kumari wife
Krishnanand,
Shriprakash son
Amarnath, Satyam,
Shivam sons Ashok,
Meera Devi wife
Ashok, Geeta Mishra
wife Surya Prakash
Mishra

434

116 ({436

Private

agriculture

0.0023

Shriprakash son
Amarnath , Satyam ,
Shivam sons Ashok,
Mira Devi wife
Ashok , Suryaprakash
son Babulnath, Gita
Mishra wife
Suryaprakash

436

117 (/439

Private

Agriculture

0.0019

Gajendra Prasad son
Ramchandra
439

118 (|440

Common

agriculture/national highway

0.0053

Phoolchand,
Gulabchand,
Subashchand sons
Lalji

440

119 (|441

Common

agriculture/national highway

0.0152

Triloki Nath ,
Manvendra sons
Kedar Nath

441

120 (442

Private

Agriculture

0.0215

NHA
442

121 /443

Common

National highway/Agriculture

0.0036

Anand Kumar,
Santosh Kumar sons
Markande, Singari
Devi wife Markandey
443

122 |[444

Government

naveen parti/banjar

0.0054

Government of Uttar
Pradesh,
444
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123

449

Government

naveen parti

0.0147

Government of Uttar
Pradesh,
449

124

459

Government

aabadi

0.2479

Government of Uttar
Pradesh,
459

125

473

Private

Agriculture

0.0087

Umesh Singh, Dinesh
Singh sons
Devnarayan alias
Chotelal, Ajay Singh
son Rajnarayan,
Shambhu Narayan
son Trilochan,
Brhmadev son
Sukhram, Vishnu
Narayan, Ganesh
Narayan sons
Krishnanand, Kusum
Kumari wife
Krishnanand, Algu,
Mahatim, Mahanya
sons Lautoo,
Anrudha, Rajesh sons
Satyanarayan

473

126

474

Private

Agriculture

0.0117

Jashwant , Dhananjay
, Janmejay sons
Gorakhnath, Anand ,
Nitesh sons Balwant ,
Gita wife Balwant
474

127

475

Private

Agriculture

0.005

Dhansheela wife
Rambali
475

128

476

Common

Agriculture/Naveen Parti

0.0064

Government of Uttar
Pradesh, Rambali son
Ramkhelawan

476

129

478

Government

jalmagan

0.0015

Government of Uttar
Pradesh,
478

130

537

Government

national highway

0.0605

NHAI
537

131

538

Common

agriculture/national highway

0.0061

NHAI
538

132

549

Private

Agriculture

0.071

NHAI
549

133

550

Government

naveen parti

0.0037

Government of Uttar
Pradesh
550

134

551

Private

Agriculture

0.004

NHAI
551

135

552

Government

national highway

0.125

NHAI
552

136

553

Government

banjar

0.012

Government of Uttar
Pradesh
553
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137 (|554

Common

agriculture/national highway

0.0215

NHAI
554

[Village: Saraikhwaja

Jamallindhin

pur Darwanipur

138 (|254

Government

CHAKMARG

0.0032

Government of Uttar
Pradesh
254

139 ||258

Private

Agriculture

0.0004

Chandraprabha wife
Lalchand, Pradeep
Kumar, Sandeep sons
Lalchand, Manoj
Kumar, Vinod Kumar
sons Phoolchand,
Ram Asare, Ramjeet,
Samarjeet sons
Baburam, Vipin
Kumar, Vipul Kumar
sons Indrajeet

258

140 ||268

Government

aabadi

0.0082

Government of Uttar
Pradesh,
268

141 1269

Private

agriculture

0.0009

Mrs. Anara Debi wife
Basantlal, Anil
Kumar son Basantlal,
Israji wife
Kailashnath,
Mahendra Kumar,
Ravindra, Rajendra
Kumar sons
Kailashnath,
Raisaheb, Kamlesh
Kumar, Kharpattu
sons Rampati, Mrs.
Piyari wife Rampati,
Ganga Prasad son
Mahngu, Gallu son
Dhanesar, Nandlal
son Shuddu,
Swaminath, Shyamji
sons Ramdular,
Prema Devi. wife
Ramdular, Rajnath
son Narayan, Rajesh
Hiralal Yadav,
Suresh Hiralal Yadav
sons late Hiralal,
Phulwa Devi wife
late Hiralal, Satiram
son Jagai, Sita wife
Rampadarath,
Ramfer, Ram Akbal,
Ramkripal,
Ramsuchit sons
Ramsingar, Girja
Devi wife Sahablal
and Jayprakash son.
Sahablal, Manravati
Devi wife late
Radheshyam, Nilesh
Kumar son late
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Radheshyam, Ashish
Kumar Yadav ,
Sandip Kumar sons
Amarnath, Phuldei
wife Amarnath,
Kanta Devi wife
Suryanath, Vikas
Chandra ,Subash
Chandra sons
Suryanath, Baijnath ,
Rajnath Yadav sons
Mahadev,
Achchhelal,
Kamlesh, Rajbali
Sons Satiram, Rajdei
wife Satiram

269

142

270

Private

Agriculture

0.0016

Sabhajeet son Jairam
270

143

314

Private

Agriculture

0.0122

Anil Kumar Minor
Son Basantlal
Guardian Anara Debi
Mother wife
Basantlal, Mrs. Anara
Debi wife Basantlal
,Nandlal Son Suddhu
314

144

317

Private

Agriculture

0.0262

Amar Bahadur, Jeet
Bahadur sons Ram
Avadh, Surendra
Kumar Yadav,
Sanjay Kumar
Yadav, Sandeep
Kumar Yadav sons
Lal Bahadur.

317

145

344

Private

Agriculture

0.0204

Ameer son Jangi.
344

146

348

Private

Agriculture

0.0239

Bakhtawar, Shamsad
sons Ali Hussain
348

147

382

Government

sectormarg

0.0019

Government of Uttar
Pradesh,
382

148

552

Private

Agriculture

0.0231

Jamaluddin,
Mainuddin sons
Subedar, Imtiaz,
Riyaz, Abushad sons
Samsuddin, Rahat
Minor daughter
Samsuddin Guardian
Akbari Mother,
Akbari Khatoon wife
Samsuddin

552

149

562

Private

Agriculture

0.0383

Mohd. Faisal son
Zuber Ahmed
562
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150

577

Private

Agriculture

0.0211

Meraj Ahmed, Mohd.
Akmal, Mohd. Ajmal
,Mohd. Saqib,
Sarfaraz Ahmed sons
Zulfekar.Sehnaz wife
Zulfekar.

577

151

590

Private

Agriculture

0.0107

Abdul Khalig, Abu
Talib, Mohd. Tahir,
Mohd. Arif, Mohd.
Tarig Sons Mohd.
Muslim, Akhtari
Begum wife Mohd.
Muslim.

590

152

592

Government

chakmarg

0.0082

Government of Uttar
Pradesh,
592

153

594

Private

Agriculture

0.0058

Mohd. Arsad, Asad
son Tayyab Ali,
Sabanaz wife Parvez
Alam, Mrs.Mustari
wife Kafeel Ahmad,
Abdul Salam son
Hagimuddin

594

154

595

Private

Agriculture

0.0005

Arsad son Hauyab,
Zuber Ahmed, Mohd.
Azzam Ali sons
Zainul Abdin, Vasim
Ahmed son Abdul
Rajjaq

595

Village: Kohada Sultanpur

155

1077

Government

jalmagan bhoomi nadi

0.2023

Government of Uttar
Pradesh,
1077

156

1140

Private

Agriculture

0.0003

Ram Lakhan,
Kaushelendra sons
Palak Dhari, Satish
Kumar son Parasnath,
Nirmala Devi wife
Parasnath.

1140

157

1146

Private

Agriculture

0.3968

Ram Lakhan,
Kaushalendra sons
Palak Dhari, Satish
Kumar son Parasnath,
Nirmala Devi wife
Parasnath, Chhabbi
wife Dharamdev,
Tehsildar, Subedar
sons Dharamdev,
Mahendra Prasad,
Ganga Prasad sons
Ramjag, Rajpat,
Bhaganlal sons
Chunna Lal, Tanik
Lal Nishad, Kanhaiya
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Lal Nishad, Amrit
Lal Nishad sons
Rajendra Prasad.
1146

158

1148

Private

Agriculture

0.0242

Ramlakhan,
Kaushaldra sons
Palakdhari, Satish
Kumar son Parasnath,
Nirmala Devi wife
Parasnath.

1148

159

1175

Private

Agriculture

0.0272

Kanta wife Buddhu,
Phoolchand son
Buddhu, Nihor,
Saddhu, Rivai sons
Basanta, Rajju,
Dheeraj sons Gama,
Munshi, Vindesh,
Ferrari, Dinesh,
Musafir sons
Momphali, Muneeb
son Lurkhur, Ramfer,
Shriram Sons
Jodhavan, Lodar son
Ramcharit,
Prabhavati wife
Ramashankar, Ram
Adheen son Moti,
Sachin son
Visheshar, Tara wife
Visheshar,
Kanhaiyalal, Anil
sons Ramdhari,
Indravati wife Hanta,
Bachchan , Sachchan
, Ramjatan sons
Hanta, Mahobe,
Vashanraj sons
Rawai, Kaushilya
wife Ramesh,
Brijesh, Rajesh sons
Akhilesh, Sitaradevi
wife Lodar, Sandeep,
Suraj sons Lodar,
Pradeep Minor son
Lodar Guardian
Mother Sitara Devi,
Vandana Minor
Daughter Lodar
Guardian Mother
Sitara Devi, Ramiji,
Chandarsen, Indrasen
sons Mahoba,
Prabhavati wife
Shankar, Pyarelal son
Shankar, Mukajjilal,
Jawahar, Parasnath
sons Pannilal,
Mahavir, son
Samujh, Vavau son

Mahavir, Ashok,
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Nishok sons
Vanarasi,
Nirmaladevi wife
Andra Prasad,
Pradeep Kumar,
Sandeep Kumar sons
Andra Prasad.

1175

160

1176

Private

Agriculture

0.0462

Mithailal Lal,
Babulal, Hday Lal
son Sukkur, Gomti
wife Nihor,
Chandelal, Mehilal,
Bachelal son
Ramjiawan, Magra
Devi wife
Ramjiawan,
Umashankar,
Shivshankar, Bablu,
Neel Kamal son
Mahargi, Chamela
Devi wife Mahargi,
Rajju, Mewalal, sons
Gaya, Bholanath
Nishad son Dhiraj ,
Munshi, Vindesh,
Ferrari, Dinesh,
Musafir sons
Momphali, Muneeb
son Lurkhur, Ramfer,
Shriram sons
Judavan, Kanta wife
Buddha, Phoolchand
son Buddha, Ram
Adheen son Moti,
Sachin son
Visheshar, Tara wife
Visheshar,
Mehovelal, Ramesh,
Vanshraj son Riwai,
Brijesh Kumar son
Akhilesh, Kaushalya
wife Akhilesh,
Kanhaiyalal, Anil
sons Ramdhari, Sitara
Devi wife Lodar,
Sandeep, Suraj,
Pradeep son Lodar,
Vandana daughter
Lodar. , Indravati
wife Hansa,
Bachchan so Hansa,
Sachchan, Ramjatan
sons Hanta, Ramiji,
Chandrasen, Indrasen
son Mahoba,
Prabhavati wife
Shankar, Pyarelal son
Shankar, Mahavir son
Ganga, Ashok,
Nishok son Vanarasi,
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Vijayi, Arjun sons
Sukkhu, Bhikhari son
Sahadev, Mukajji
Lal, Jalandhar,
Parasnath sons Panni.
Lal, Gautam, Jagdish
son Banwari,
Madanlal son Harilal
1176

161

1177

Private

Agriculture

0.0378

Mithailal Lal,
Babulal, Hday Lal
son Sukkur, Gomti
wife Nihor,
Chandelal, Mehilal,
Bachelal son
Ramjiawan, Magra
Devi wife
Ramjiawan,
Umashankar,
Shivshankar, Bablu,
Neel Kamal son
Mahargi, Chamela
Devi wife Mahargi,
Rajju, Mewalal, sons
Gaya, Bholanath
Nishad son Dhiraj ,
Munshi, Vindesh,
Ferrari, Dinesh,
Musafir sons
Momphali, Muneeb
son Lurkhur, Ramfer,
Shriram sons
Judavan, Kanta wife
Buddha, Phoolchand
son Buddha, Ram
Adheen son Moti,
Sachin son
Visheshar, Tara wife
Visheshar,
Mehovelal, Ramesh,
Vanshraj son Riwai,
Brijesh Kumar son
Akhilesh, Kaushalya
wife Akhilesh,
Kanhaiyalal, Anil
sons Ramdhari, Sitara
Devi wife Lodar,
Sandeep, Suraj,
Pradeep son Lodar,
Vandana daughter
Lodar. , Indravati
wife Hansa,
Bachchan so Hansa,
Sachchan, Ramjatan
sons Hanta, Ramiji,
Chandrasen, Indrasen
son Mahoba,
Prabhavati wife
Shankar, Pyarelal son
Shankar, Mahavir son
Ganga, Ashok,
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Nishok son Vanarasi,
Vijayi, Arjun sons
Sukkhu, Bhikhari son
Sahadev, Mukajji
Lal, Jalandhar,
Parasnath sons Panni.
Lal, Gautam, Jagdish
son Banwari,
Madanlal son Harilal
1177

162 (|1178

Private

Agriculture

0.0948

Aishree wife Raghu,
Murali son Vinayak,
Gajraj son Vishun,
Mohan son Khetal,
Shivprasad, Nandlal
sons Deen Dayal,
Ram Avtaar son
Meghnath, Munijar
son Jagarnath, Balai
son Ramnath,
Chhabbi wife
Dharamdev, Subedar,
Tehsildar sons
Dharamdev, Gopal
son late Ram Awadh,
Hiravati wife late
Ram Awadh, Chhote
Lal, Mitthulal sons
Pyarelal, Subedar,
Janardan sons Balraj,
Rakesh son
Radheshyam,
Harishchandra,
Bablu, Ramjanm,
Mukesh sons
Radheshyam, Rajbali
son Vishun,
Mathoran wife
Vishun, Rajendra
Prasad, Ratan, Jatan
sons Markande,
Amravati wife
Ramchander,
Surendra Kumar,
Dharmendra Kumar
sons Ramchandar,
Mahatim,
Subhashchand sons
Ramcharittar,
Naurangi wife
Ramcharittar, Laldei
wife Motilal,
Janmejay,
Mrityunjay,
Shatrunjay, Sanjay
sons Vishwanath,
Indradev son Dular,
Ramvachan, Amitabh
Bachchan sons
Baliram, Sukhraji
wife Baliram, Ajay
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Kumar son
Chandrashekhar,
Chanda Devi wife
Chandrashekhar,
Santara wife
Hadaylal, Lalasaheb,
Dipu, Arun sons
Hadayalal, Manisha
daughter Hadayalal,
Panni Devi wife
Mitthu Lal, Shivram,
Radheshyam,
Narayan Navik,
Vinod son Mitthu
Lal, Sipahi Lal, Arun,
Premlal Bachchu,
Mehilal sons
Kalicharan, Paras,
Rajnath sons Nihor,
Shubham Nishad
minor, Shivam
Nishad minor sons
Surem Lal Nishad
guardian mother
Santara, Shivangi
Nishad minor
daughter Surem Lal
Nishad guardian
mother Santara,
Santara wife Surem
Lal Nishad, Jai
Prakash Nishad,
Lakhandar sons
Sabhajit Nishad
1178

163

1180

Private

Agriculture

0.0046

Rajmni, Radheshyam
sons Rammurat
Nishad

1180

164

1221

Private

Agriculture

0.0054

Amrit Lal Nishad,
Kanhaiya Lal Nishad,
Tanik Lal Nishad
sons Rajendra Prasad
Nishad, Ganga
Prasad sons Ramjag,
Sonam Nishad,
Resham daughters
Mahendra Prasad,
Sharda wife
Mahendra Prasad
1221

165

1224

Private

Agriculture

0.026

Amrit Lal Nishad,
Kanhaiya Lal Nishad,
Tanik Lal Nishad
sons Rajendra Prasad
Nishad, Ganga
Prasad sons Ramjag,
Sonam Nishad,
Resham daughters
Mahendra Prasad,
Sharda wife




[T 1l—=ve 3(ii)]

AL 0T ST - AT

97

Mahendra Prasad
1224

166

1225

Private

Agriculture

0.0182

Amrit Lal Nishad,
Kanhaiya Lal Nishad,
Tanik Lal Nishad
sons Rajendra Prasad
Nishad, Ganga
Prasad sons Ramjag,
Sonam Nishad,
Resham daughters
Mahendra Prasad,
Sharda wife
Mahendra Prasad
1225

167

1229

Government

Naali

0.0082

Government of Uttar
Pradesh,
1229

168

1233

Common

aabadi/agriculture

0.0144

Government of Uttar
Pradesh, Maganlal,
Rajpti sons Chunna
Lal, Panna Devi
daughter Kunjal wife
Jhigelal, Mahabal son
Kaulessar, Jagana
Devi wife Rajbali,
Ramlal, Shyamlal
sons Rajbali, Shyam
Bahadur, Jitendra
Kumar sons Suryaraj,
Malti Devi wife
Suryaraj

1233

169

1235

Private

Agriculture

0.021

Maganlal, Rajpti sons
Chunna Lal, Panna
Devi daughter Kunjal
wife Jhigelal,
Mahabal son
Kaulessar, Jagana
Devi wife Rajbali,
Ramlal, Shyamlal
sons Rajbali, Shyam
Bahadur, Jitendra
Kumar sons Suryaraj,
Malti Devi wife
Suryaraj

1235

170

1242

Government

chakmarg

0.0089

Government of Uttar
Pradesh,
1242

171

1243

Government

naveen parti

0.026

Government of Uttar
Pradesh,
1243

172

1252

Private

Agriculture

0.0036

Sudesara wife
Matabadal
1252

173

1254

Private

Agriculture

0.016

Meera Devi wife
Bairagi daughter
Ramsamujh, Lakshmi
Devi wife Shivpujan
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daughter Ramsamujh
1254

174

1258

Common

naveen parti/agriculture

0.0293

Government of Uttar
Pradesh, Mahesh son
Khetal, Chhawvi wife
Dharamdev, Subedar,
Tehsildar sons
Dharamdev,
Janmejay,
Mrityunjay,
Shatrunjay, Sanjay
sons Vishwanath,
Bhikhu son Paltu,
Amarjeet Nishad,
Vinod Nishad sons
Matabadal, Mahatim,
Subashchand sons
Ram Charittar,
Naurangi wife Ram
Charittar, Rajendra
Prasad, Kapil Dev. ,
Mahendra Prasad
sons Chauthi,
Amravati wife Ram
Chander, Surendra
Kumar, Dharmendra
Kumar sons Ram
Chander, Malti wife
Mohanlal, Meghnath
son Dillu,
Shivprasad, Nandlal
sons Deendayal,
Radhika Devi wife
Innerdev, Jaswant
son Innerdev,
Lalsaheb son
Shivprasad, Santara
wife Hirdaylal, Dipu,
Arun sons Hirdaylal,
Manisha wife
Hadaylal.

1258

175

1259

Private

Agriculture

0.0023

Mohan son Khetal,
Chavvi wife
Dharamdev, Subedar,
Tehsildar son
Dharamdev
Janmejay,
Mrityunjay,
Shatrunjay, Sanjay
son Vishwanath,
Vishwanath son
Dhanraj, Bhikhu son
Paltu, Amarjeet
Nishad, Vinod
Nishad sons
Matabadal, Rajendra
Prasad, Kapil Dev,
Mahendra Prasad
sons Chauthi,

Amravati wife Ram
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Chander, Surendra
Kumar, Dharmendra
Kumar sons Ram
Chander, Malti wife
Mohanlal, Sudhir son
Jagdish Prasad.

1259

176

1341

Private

Agriculture

0.0005

Akhilesh, Kamlesh,
sons Rambhej,
Sumitra Devi wife
Rambhej, Sitaram
son Rambaran, Main
Bahadur, Sangram
sons Ramkaran,
Laldei wife Motilal,
Subashchand, Jagdish
Chand sons Motilal,
Patiram,
Ramashankar sons
Rajaram, Umesh
Chand Yadav,
Bhagwan Das Yadav,
Ramkesh Yadav sons
Siyaram, Lachhiram
son Rajaram.

1341

177

1342

Private

Agriculture

0.002

Akhilesh, Kamlesh,
sons Rambhej,
Sumitra Devi wife
Rambhej, Sitaram
son Rambaran, Main
Bahadur, Sangram
sons Ramkaran,
Laldei wife Motilal,
Subashchand, Jagdish
Chand sons Moatilal,
Patiram,
Ramashankar sons
Rajaram, Umesh
Chand Yadav,
Bhagwan Das Yadav,
Ramkesh Yadav sons
Siyaram, Lachhiram
son Rajaram.

1342

178

1349

Private

Agriculture

0.0059

Usha Devi wife
Baburam daughter
Shivmurat

1349

179

1350

Private

Agriculture

0.0035

Horilal son Jairam,
Anara wife
Parasnath, Rajmani,
Rajendar son Jairam
1350

180

1351

Private

Agriculture

0.1671

Ramji, Chandrasen,
Indrasen sons
Mahova Prasad
1351
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181

1354

Government

chakmarg

0.0021

Government of Uttar
Pradesh,
1354

182

1361

Private

Agriculture

0.0095

Vanshraj, Mahobe
son Rivai, Rajesh,
Brijesh sons
Akhilesh, Kaushilya
Devi wife Ramesh
1361

183

1362

Private

Agriculture

0.0326

Arvind, Jitendra,
Pappu, Virendra sons
Jadurai Yadav,
Leelavati wife
Jadurai Yadav

1362

184

1371

Private

Agriculture

0.0192

Jaugi son Lorik,
Chandu son Jawahar,
Bechu Lal, Chaitu
sons Kishore,
Akhilesh, Kamlesh
sons Rambhej,
Sumitra Devi wife
Rambhej, Mannu,
Manku, Shankar,
Bablu, Lautu sons
Shankar, Radhka
wife Shankar, Mithai
Lal son
Ramkhelavan, Ram
Ajor son Lalta,
Sitaram son
Rambaran, Laldei,
wife Moti Lal,
Subashchand, Jagdish
Chandra sons Moti
Lal, Jeera Devi, wife
Achchhelal, Santosh,
Ratan, Pawan sons
Achchhelal, Patiram,
Ramashankar,
Siyaram, Lacchiram
sons Rajaram.

1371

185

1373

Private

Agriculture

0.0135

Ambika, Kalika,
Sambika sons
Kharbhan, Dulari
wife Kharbhan
1373

186

1379

Government

naveen parti

0.0024

Government of Uttar
Pradesh,
1379

187

1380

Private

Agriculture

0.0107

Sangram son
Ramkaran
1380

188

1381

Private

Agriculture

0.0018

Sitaram son
Ramvaran, Laldei
wife Motilal, Jagdish
Chandra, Subhash
Chandra sons Motilal
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Yadav
1381

189 (|1383

Private

Agriculture

0.024

Umesh Chand yadav,
Bhagwan Das Yadav,
Ramkesh Yadav sons
Siyaram, Lachhiram,
Patiram,
Ramashankar sons
Rajaram

1383

190 (|1389

Private

Agriculture

0.0374

Sitaram son
Ramvaran, Laldei
wife Motilal, Jagdish
Chandra, Subhash
Chandra sons Motilal
Yadav

1389

191 (]1390

Private

Agriculture

0.0258

Kedarnath sons
Jagarnath
1390

192 (|11397

Government

naali

0.0006

Government of Uttar
Pradesh,
1397

193 (|1400

Private

agriculture

0.0039

Pandhari son Ramdas
1400

194 (|1401

Private

agriculture

0.0031

Yadav Dinesh
Mahagiram,
Rameshchandra
Mahagiram Yadav
sons Mahangi,
Surasatti wife
Mahngi

1401

195 (|1402

Private

Agriculture

0.0116

Nanhka wife Ram
Singar, Ranjit
Kumar, Virendra,
Surendra Kumar sons
Ram Singar

1402

196 ({1416

Government

naali

0.0023

Government of Uttar
Pradesh,
1416

197 (|1460

Private

Agriculture

0.0128

Prakash, Vinay
Kumar sons
Satyadev, Sonraji
Devi wife Satyadev
1460

198 (|1461

Private

Agriculture

0.0149

Vashanraj son
Ramkumar
1461

199 |(1462

Private

Agriculture

0.0422

Badri son Ram
Awadh
1462




102

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

200

1463

Private

Agriculture

0.0353

Munna Lal, Rakesh
Kumar, Ramkesh
sons Kailash, Hansa
Devi wife Kailash
1463

201

1464

Private

Agriculture

0.0164

Mahendra Dashrath
Yadav, Surendra
Yadav sons Dashrath
1464

202

1468

Government

naali

0.0013

Government of Uttar
Pradesh,
1468

203

1491

Private

Agriculture

0.0353

Ajay Kumar Yadav,
Pramod Kumar
Yadav, Vijay Kumar
Yadav sons Faujdar
Yadav, Lalti Yadav
wife Faujdar Yadav
1491

204

1492

Private

Agriculture

0.0597

Arun, Uday Pratap,
Chandrashekhar,
Raghvendra, Vijay
Pratap sons Rajmani,
Manbhavati Singh
wife Rajmani Singh
1492

205

1513

Private

Agriculture

0.0061

Rakesh, Mithlesh,
Subhashchand son
Markande

1513

206

1516

Private

Agriculture

0.007

Rajmani, Shanker
sons Ramkhelavan,
Kamlesh, Deepak
Kumar, Pramod
Kumar son
Ramdhani, Vimala
Devi wife Ramdhani,
Jyoti Mishra wife
Pramod Kumar
Mishra, Shankar son
Ram Khelavan,
Bharat, Krishna
Kumar, Rajesh,
Mahendra sons
Kalpanath, Mangal
Yadav, Ashok Kumar
sons Lalman,
Phoolkumari wife
Lalman, Gunjana
Devi wife Kamla
Prasad Yadav, Rudra
Yadav minor, Ryan
Yadav minor sons
Kamla Prasad Yadav
guardian mother
Gunjana Devi

1516
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207 (|1538

Private

Agriculture

0.0006

Amravati wife
Lakshiram
1538

208 (|11539

Private

AGRICULTURE

0.0148

Rajmani,
Ramashankar sons
Ramkhelavan,
Kamlesh, Deepak
Kumar, Pramod
Kumar sons
Ramdhani, Vimla
Devi wife Ramdhani,
Mangal Yadav,
Ashok Kumar sons
Lalman, Phoolkumari
wife Lalman,
Gunjana Devi wife
Kamla Prasad Yadav,
Rudra Yadav minor,
Ryan Yadav minor
sons Kamla Prasad
Yadav guardian
mother Gunjana Devi
1539

209 (|11540

Private

AGRICULTURE

0.0206

Pannalal son
Ramnihor alias
Nihor, Vijay
Bahadur, Ramesh,
Suresh sons
Shyamlal,
Chandramin,
Suryamani sons
Motilal, Prabhavati
Devi wife Moatilal,
Pran Devi wife
Sahablal, Ram Asare,
Prem Bahadur sons
Sahablal, Omprakash
son Samar Bahadur.
1540

210 (|1545

Private

AGRICULTURE

0.0175

Pannalal son
Ramnihor alias
Nihor, Vijay
Bahadur, Ramesh,
Suresh sons
Shyamlal,
Chandramin,
Suryamani sons
Motilal, Prabhavati
Devi wife Motilal,
Pran Devi wife
Sahablal, Ram Asare,
Prem Bahadur sons
Sahablal, Omprakash
son Samar Bahadur.
1545

211 |(1548

Private

AGRICULTURE

0.2223

Rameshchand,
Arvind sons
Doodhnath
1548
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212

1578

Government

JALMAGAN BHOOMI NADI

0.0186

Government of Uttar
Pradesh,
1578

213

1631

Government

AABADI

0.0042

Government of Uttar
Pradesh,
1631

214

1632

Government

MARG

0.0016

Government of Uttar
Pradesh,
1632

215

1636

Private

AGRICULTURE

0.0371

Kedarnath son
Jagarnath
1636

216

1638

Private

AGRICULTURE

0.0067

Amit Yadav ,
Ghanesara Yadav
sons Anokhe Lal
Yadav, Ashok Kumar
son Magnu.

1638

Village: Nadiyapar

217

370

Private

AGRICULTURE

0.017

Chamela wife Bhim,
Dhruvraj, Shyamraj,
Jitendra kumar, sons
Bhim, Jadavati wife
Pancham, Dhamraj,
Dhamandra,Nagendra
sons Pancham, Prem
Bahadur son Ram
Awadh, Baliraji wife
Ramnaresh, Rajman,
Shripati sons
Ramnaresh, Mrs.
Kesho Devi wife
Ramdhari.

370

218

390

Private

AGRICULTURE

0.0369

Lal Bahadur son
Parsottam, Tribhuvan
son Hari Nath,
Parsottam son
Rajwanta, Pannelal
son Balwanta,
Santosh Kumar,
Brajesh Kumar,
Monu sons Sannelal,
Sampattiram son
Jagdev, Bake Lal son
Rajvanta, Kamruddin
son Ali Hassan ,Lallo
wife Ali Hassan,
Naurangi wife
Kalpnath , Surendra,
Rajendra, Munna
sons Kalpanath,
Rajesh, Prakash sons
Shyam Dhari, Rajesh,
Prakash sons
Ramdhari, Manoj
Kumar son Mishrilal,
Kampa Devi wife
Bakelal, Noorul
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Hasan, Samsuddin
sons Virahim, Lal
Bahadur son
Bhagelu, Manoj
Kumar, Vikas Kumar
sons Gulabchand
390

219 (|1391

Private

AGRICULTURE

0.1014

Tribhuvan son
Harinath, Naurangi
wife Kalpnath,
surendra, Rajendra ,
Munna sons
Kalpnath, Prakash ,
Rajesh sons
Shyamdhari,
Parsottam son
Rajwanta, Pannelal
son Balwanta,
Santosh Kumar,
Brajesh Kumar,
Monu sons Sannelal,
Sampattiram son
Jagdev, Bake Lal son
Rajvanta, Kamruddin
son Ali Hassan ,Lallo
wife Ali Hassan,
Rajesh, Prakash sons
Shyam Dhari, Rajesh,
Prakash sons
Ramdhari, Manoj
Kumar son Mishrilal,
Kampa Devi wife
Bakelal, Noorul
Hasan, Shamsuddin
sons Virahim, Lal
Bahadur son
Bhagelu. Lal Bahadur
son Parshottam,
Manoj Kumar, Vikas
Kumar sons
Gulabchand

391

220 (|417

Private

AGRICULTURE

0.206

Lalchand Yadav,
Moolchand Yadav
sons Ramjatan,
Kanchan wife
Ramjatan , Kamlesh ,
Dinesh Kumar sons
Pyarelal,, Hiravati
Devi wife Pyarelal,
Mahendra, Ravindra
sons Hari, Vijay
Bahadur son
Rampratap , Raj
Bahadur, Prem
Bahadur, Lal
Bahadur, Jaibahadur
sons Rampat,
Dhanraji wife
Rampat, Omprakash,

Umanath Durgesh
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sons Vijaybahadur ,
Savitri Devi wife
Vijay Bahadur,
Arvind Kumar, Ram
Asare sons Harilal,
Anisha Devi wife
Arvind Kumar,
Ramanshkar, Samar
Nath sons
Ramkhelavan.

417

221

418

Private

AGRICULTURE

0.0226

Anil Kumar
Vrajendra Kumar,
Surendra Kumar sons
Ramsurat, Jamuna
Devi wife Indrajit,
Bujharat, Bharat,
Ramswarath sons
Vanshi

418

222

419

Private

AGRICULTURE

0.0064

Akhilesh kumar,
Kamlesh, Nilesh sons
Rajman, Nirmala
devi wife Rajman
,Akhilesh Kumar
Yadav son Rajendra
Prasad Yadav, Amar
Nath , Mainbahadur
sons Agardu, Arvind
Yadav, Parvind
Yadav sons
Ramnayan Yadav,
Chandravati Devi
wife Ramnayan,
Kamlesh Kumar
Yadav, Shailesh
Kumar Yadav sons
Rajendra Prasad
Yadav, Kalavati
Yadav wife Rajendra
Prasad Yadav,
Bajrangi son
Shivshankar,
Shyammurari yadav
son satyaram ,Ram
Bali Lalbahdur,
Sitaram sons
Ramdev, Shriram
alias shrinath son
Devi Prasad, Suresh
kumar son
Abhimanyu, Savitri
wife Shyam Narayan,
Santosh Kumar,
Shani sons Shyam
Narayan, Ashok son
Shivvachan

419

223

420

Private

AGRICULTURE

0.0017

Anil Kumar
Vrajendra Kumar,
Surendra Kumar sons
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Ramsurat, Jamuna
Devi wife Indrajit,
Bujharat, Bharat,
Ramswarath sons
Vanshi

420

224 (/433

Private

AGRICULTURE

0.028

Basantu, Santu Pasi
sons Gudar
433

225 (|434

Private

AGRICULTURE

0.0195

Amarjeet, Amarnath
sons Rajaram,
Balmati wife
Rajaram, Amarez,
Jiledar , Surender
sons Matawar,
Dharmendar,
Raghavendar sons
Rampyare, Bhana
Devi wife
Rajbahadur,
Devendra Singh,
Yogendra Singh,
Shailendra Singh
sons Markandey
Singh

434

226 |[435

Private

AGRICULTURE

0.0041

Amarjeet, Amarnath
sons Rajaram,
Balmati wife
Rajaram, Amarez,
Jiledar , Surender
sons Matawar,
Dharmendar,
Raghavendar sons
Rampyare, Bhana
Devi wife
Rajbahadur,
Devendra Singh,
Yogendra Singh,
Shailendra Singh
sons Markandey
Singh

435

227 (|437

Private

AGRICULTURE

0.0187

Naurangi wife
Kalpnath, Surendra,
Rajendra, Munna
sons Kalpanath,
Prakash, Rajesh sons
Shyam Dhari

437

228 |[439

Common

BANJAR/AGRICULTURE

0.3568

Government of Uttar
Pradesh, Balram,
Shail Bahadur, Lal
Bahadur, Patiram
sons Ahiwaran,
Mangru son Jaggu,
Rajendra Prasad,
shivshankar, Arvind
Kumar sons

Shivbaran, Akashi
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wife Ramdular,
Lachhiram,
Satyaram, Parasnath ,
Ramsukh sons
Ramdular, Jiya Lal
son Ramdhari Arjun,
Bhim sons Parsottam,
Mrs. Anjala Devi
wife Neethuri
Vishwakarma,
Baburam son
Somaru, Arvind
Kumar, Om Prakash,
Chhotelal sons
Tilakdhari, Ramta
wife late Tilakdhari,
Achchhelal, Nanhelal
sons Shyambali,
Bujharat son Seetam,
Mantora wife late
Shyambali,
Bhagirathi wife
Kamta, Anil Kumar,
Mohit Kumar, Rohit
Kumar sons Kamta,
Amarjeet, Amarnath
sons Rajaram,
Balmati wife
Rajaram, Amarez,
Jiledar, Surendar sons
Matwar,
Dharmendar,
Raghavendar sons
Rampyare, Bhana
Devi wife
Rajbahadur,
Markande son
Ramnaresh, Asha
Devi wife Pancham,
Ram Asare, Shyam
Asare sons Munnilal,
Dharmendra Kumar,
Yogendra Prasad,
Rajendra Prasad sons
Tirath, Mrs. Sharda
Devi wife Tirath,
Ghanshyam son
Rammurat, Deepak
son Radheshyam,
Mandakani wife
Radheshyam,
Surasatti wife Late
Rammurat, Achchhe
Lal, Ramjas,
Lalchand, Lalji,
Saheblal sons Badri,
Awadhraj, Banshraj,
Vinod Kumar,
Hansraj sons
Udayraj, Urmila wife
late Ramkumar,

Virendra Kumar son
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Sabhajeet, Imirta
wife Ramsamuj, Mrs.
Hiravati wife
Govardhan,
Shobhanath son
Mahngu, Premchand,
Bablu sons
Ramprasad, Santosh
son Pannelal, Anita,
Sunita daughters
Ramsurat, Avakash,
Gyanchand, Vikas,
Shumal, Subash sons
Ramkishore, Asha
wife late
Ramchander, Ashisha
son late Dinanath,
Sheela wife late
Deenanath
Krishnachand son
Shobhanath, Meera
wife late Shobhanath,
Nanhku, Hiralal son
Shivmurat, Sunil
Kumar son Arvind,
Hansa Devi wife late
Arvind, Jadurai,
Nanhelal, Hrudaylal
son Rajaram,
Lakhpatti wife late
Rajaram,
Greeshchandra son
Vishwanath, Nithuri
wife Vishwanath,
Ram Asare, Ramser,
Shyam Bahadur sons
Chhittan, Jitendra son
Matawar, Ram Pyare
son Ramnaresh,
Anand Kumar,
Kanhaiyalal, Patwari,
Munnalal,
Subashchand,
Harishchand sons
Mithailal, Phulwari
wife Late Mithailal
439

229 (|441

Private

AGRICULTURE

0.0091

Akashi wife
Ramdular, Arvind
Kumar, Ravi Shankar
Yadav, Rajendra
Prasad sons
Shivbaran, Patiram,
Lal Bahadur, Shail
Bahadur, Baliram
sons Ahivaran,
Parasnath, Ramsukh,
Lachchiram,
Vishram, Satyaram
sons Ramdular,
Chamela wife Bhim,
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Jitendra Kumar,
Dhruvraj, Shyamraj
sons Bhim, Jadavati
wife Late Pancham,
Dharamraj,
Dharmendra,
Nagendra sons
Pancham, Rajman,
Shripati sons
Ramnaresh, Amrej
Singh, Jitendra
Pratap, Ranjit Singh,
Surendra Pratap sons
Matwar, Jiya Lal,
Ambika Prasad, Rai
Saheb, Shambhu Lal,
Saheb Lal son
Shreeram, Ashok
Bakelal Nagar,
Dharmendra Nishad
son of

Bakelal, Imarti wife
Motilal, Firender son
Motilal

441

230

442

Common

BANJAR/AGRICULTURE

0.0189

Government of Uttar
Pradesh, Awadhraj,
Banshraj, Vinod
Kumar, Hansraj sons
Udayraj, Urmila wife
Late Ramkumar,
Vivendra Kumar son
Sabhajeet

442

231

443

Government

MASIJID,KABRISTAN

0.0157

Government of Uttar
Pradesh,
443

232

444

Private

AGRICULTURE

0.0206

Amarnath,
Bholanath,
Ramkeval,
Ramchander sons
Harinandan, Lahuri
wife Harinandan,
Nanhku, Pintu, Belai,
Sintu sons Jethu,
Mantora Devi wife
Jethu, Samlal son
Sukhu, Shanti Devi
wife Ram Ajor,
Sriram Khunni,
Aimbika Prasad, Jiya
Lal ,Saheb Lal,
Shamnbhu Lal, Rai
Saheb sons shriram,
Ashok Bakelal
Nagar, Dhamandra
Nishad sons Bakelal,
Ranjit Singh, Amrez
Singh, Surendra
Pratap, Jitendra
Pratap sons Matawar,
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Dileep Kumar,
Roshan Kumar Rajak
sons Vijay Bahadur,
Manoj kumar, Suneel
kumar , Sanoj Kumar
Minor Sons Ramajor
, Sanjay Kumar son
Ramajor, Imarti wife
Motilal, Firender son
Motilal

444

233 |(|467

Private

AGRICULTURE

0.0095

Abhimanyu son
Umesh, Umala Devi
wife Umesh, Usha
Devi wife
Satishchandra,
Manish, Vikas sons
Satishchandra,
Omprakash,
Rameshchand,
Rajnarayan sons
Ramfer, Dinanath son
Puttur, Devaraj Devi
wife Kamala Prasad ,
Suresh Kumar son
Kamlaprasad ,
Pramod, Subhash,
Harishchandra sons
Vanshraj, Murmatti,
wife Mundar Ram,
Rajesh Kumar son
Mundar Ram, Ram
Sundar son Punavasi,
Suresh son Kamla
Prasad, Gyan Devi
wife Kedarnath,
Dinesh Chand, Prem
Chand, Lal Bahadur,
Shyam Bahadur,
Hday Narayan sons
Kedar Nath

467

234|469

Private

AGRICULTURE

0.0083

Indrapati ,Jai
Prakash, Ram Awadh
sons Amar Dev,
Chandra Prakash,
Ravi Prakash, Satya
Prakash sons Indrajit,
Sharda wife Indrajit,
Mrs. Anardei wife
Ramsevak.

469

235 (|470

Private

AGRICULTURE

0.0087

Mrs. Anardei wife
Ramsevak
470

236 |[471

Private

AGRICULTURE

0.02

Ramsevak son
Nanhku, Indrapati
Jai Prakash, Ram
Awadh sons Amar
Dev, Chandra
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Prakash, Ravi
Prakash, Satya
Prakash sons Indrajit,
Sharda wife Indrajit
471

237

479

Private

AGRICULTURE

0.0027

Kaushilya wife Ram
Dular, Sunil singh,
Sushil Singh sons
Dalisgar Singh,
Amarjeet, Amarnath
sons Rajaram,
Balmati wife
Rajaram, Ranjeet,
Amarez, Surender,
Jitender sons
Matawar,
Dhamendar,
Raghvendar sons
Rampyare. Devendra
Singh, Yogendra
Singh, Shailendra
Singh sons
Markandey Singh
479

238

480

Private

AGRICULTURE

0.0774

Manoj Singh son
Shripat, Anu Singh
wife Arvind Singh ,
Anshman Singh son
Arvind Singh, Dipa
Singh daughter
Arvind Singh,
Indrajit Indrapti, Ram
Awadh, Jai Prakash
sons Amar Deyv,
Kamala Prasad son
Nagdev, Mahendra
Pratap Singh son
Dhamdev Singh,
Sanjay Kumar son
Vikramaditya,
Amarjeet Amarnath
sons Rajaram,
Balmati wife
Rajaram, Amarez,
Jiledar, Surendra son
Matvar ,
Dharmendar,
Raghavendar sons
Rampyare, Bhana
Devi wife
Rajbahadur,
Devendra Singh,
Yogendra Singh,
Shailendra Singh
sons Markandey
Singh

480

239

481

Private

AGRICULTURE

0.0192

Indrajit, Indrapait,
Jaiprakash, Ram
Awadh, sons
Amardev, Kamla
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Prasad son Nagdev,
Nandlal, Phoolchand,
Lalta, Shyambali
sons Ramlakhan,
Vikramaditya son
Brahmadev.

481

240 (|482

Government

BANJAR

0.0048

Government of Uttar
Pradesh,
482

241 (/486

Private

AGRICULTURE

0.0289

Anand Kumar, Alok
Kumar, Kamlesh
Kumar, Santosh
Kuma sons Virendra
Kumar Sing,
Birendra Kumar son
Sabhajeet, Anil,
Kumar Surendra
Kumar, Vijendra
Kumar sons
Ramsurat, Ram Jas
son Bihari, Vijay
Pratap Singh, Shashi
Pratap Singh sons
Ashok Kumar,
Suman Singh wife
Ashok Kumar

486

242 (|487

Private

AGRICULTURE

0.0155

Anil, Kumar
Surendra Kumar,
Vijendra Kumar sons
Ramsurat, Ram Jas
son Bihari

487

243 ||488

Private

AGRICULTURE

0.0043

Abhimanyu son
Umesh, Urmila Devi
wife Umesh, Usha
Devi wife
Satishchandra,
Manish, Vikas sons
Satishchandra,
Omprakash,
Rameshchand,
Rajnarayan sons
Ramfer, Kedar Nath
son Luttur, Dina Nath
son Puttur, Devaraji
Devi wife Kamla
Prashad, uresh
Kumar son Kamla
prasad, Pramod,
Subhash,
Harishchandra sons
Vanshraj Raj
Murmatti Wife
Mundarram, Rajesh
Kumar son
Mundarram,
Ramsundar son
Punwasi
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||488

244

Private

AGRICULTURE

0.0304

Gangaram son
Shivprasad, Devesh,
Yogesh Chandra
,Vimalkant,
Suryakant sons
Rajbahadur, Neel
Ratan, Vijay
Bahadur, Shyam
Bahadur sons
Shivalochan,Ashish
Kumar son Antu, Om
Prakash son Lochan,
Gajraj, Zalim,
Shyamraj sons
Ramdhani, Chandar,
Dharamraj, Balihari
sons Bhulan, Jokhan
son Nathe, Nand Lal
son Ram Prasad,
Lakhpatti wife Ram
Prasad, Prem
Bahadur, Rajbahadur,
Vijay Bahadur sons
Antu, Baburam son
Somaru, Rajaram son
Nayak, Rajendra
Prasad, Vijendra
Kumar sons Ram
Pyare, Ramjas son
Bechan, Ramdhani.
son Madho, Lalji son
Ramdhari, Sidhari
son Manogi, Sunil
alias Kariya son
Sochan, Abhimanyu
son Umesh, Urmila
Devi wife Umesh,
Usha Devi wife
Satishchandra,
Manish, Vikas sons
Satishchandra,
Omprakash,
Rameshchand,
Rajnarayan sons
Ramfer, Kedar Nath
son Luttur, Dina Nath
son Puttur, Devaraji
Devi wife Kamla
Prashad, uresh
Kumar son Kamla
prasad, Pramod,
Subhash,
Harishchandra sons
Vanshraj Raj
Murmatti Wife
Mundarram, Rajesh
Kumar son
Mundarram,
Ramsundar son
Punwasi, Chamela
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wife Bhim, Dhruvraj,
Shyamraj, Jitendra
Kumar son Bhim,
Usha Devi wife
Satishchandra.,
Manish, Vikas sons
Satishchandra,
Rajesh son Mundar.,
Murmatti wife
Mundar, Omprakash,
Rameshchand,
Rajnarayan son
Ramfer, Kamta
Prasad son Puttur,
Kedar Nath son
Luddur, Jadavati wife
late Pancham,
Dharamraj,
Dharmendra,
Nagendra son
Pamcham, Ram
Sundar son Punwasi,
Pramod , Subhash,
Harishchandra sons
Vanshraj, Gangaram
son Shivprasad

921

245 |(936

Government

BANJAR

0.0042

Government of Uttar
Pradesh,
936

246 |(937

Private

AGRICULTURE

0.0616

Chinta Mani son
Abhilakh, Nandlal,
Phoolchand, Lalata
Prasad, Shyambali
sons Ramlakhan
937

247 (|951

Private

AGRICULTURE

0.0105

Gangaram son
Shivprasad, Devesh,
Yogesh Chandra
,Vimalkant,
Suryakant sons
Rajbahadur, Neel
Ratan, Vijay
Bahadur, Shyam
Bahadur sons
Shivalochan.
951

248 |[953

Private

AGRICULTURE

0.026

Mahendra Nath,
Rajendra, Ravindra,
Yogendra Kumar
sons Sitaram.

953

249 (|1954

Private

AGRICULTURE

0.0205

Mahendra Nath,
Rajendra, Ravindra,
Yogendra Kumar
sons Sitaram.

954
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Village: Katka

250

12

Government

Raasta

0.0006

Government of Uttar
Pradesh,
12

251

166

Private

Agriculture

0.0119

Lalchand, Lal
Bahadur, Lalman
sons Shriram,
Rajender, Surender
sons Kailash, Mrs
Shanti wife late
Kailash, Rahul Minor
son Mahendra
Guardian Sarata
Devi, Vindra Kumar,
Devendra Kumar
sons Bharat, Chamela
wife late Bharat, Ram
Achal son Rajaram.
166

252

177

Private

Agriculture

0.0026

Nakhdu, Pakhdu,
Amarbahadur sons
Sitaram, Indravati
wife Samarbahadur,
Chandan,
Chandrashekhar sons
Samarbahadur,
Baburam son
Govardhan,
Umashankar son
Rajaram, Kevala wife
Lalta Prasad,
Ramashankar, Rajesh
Kumar, Rakesh
Kumar sons Lalta
Prasad, VVasantha
wife Lodhi, Ashok
Kumar, Rajpati,
Vinod Kumar sons
Shyamdev,
Parasnath, Siyaram,
Swarath sons Sumer,
Isri wife Ramlakhan,
Ashok Kumar Yadav,
Sanjay Kumar Yadav
sons Sevak, desired
wife Sevak, Mewalal,
Lalta Prasad, Arjun,
Munnilal sons
Ramlakhan,
Radheshyam son
Acharju, Mrs. Pyari
Devi wife Kamta
Prasad, Ram Asare,
Phoolchand,
Moolchand sons
Khushihal, Sonau
wife Khushihal,
Gorakhnath son
Rambachan, Rajnath,
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Suryanath, prince
sons Ramdev
177

253 |[179 Private Agriculture 0.0065(|Lalchand, Lal
Bahadur, Lalman,
sons Shriam,
Kedarnath,
Ramsudhar, sons
Ganga Prasad,
Ramasare, Ramdas,
Subash sons
Harinath, Havaldar,
Subedar sons
Ramadhar, Rajnath,
Mahendra , Sanjay,
Ajay sons Jogi Ram,
Isri wife late Ram
Lakhan, Mewalal,
Lalta Prasad, Arjun,
Munnilal sons late
Ramlakhan,
Rambujharat son
Alagu, Rajender,
Surendra sons
Kailash, Mrs Shanti
wife late Kailash,
Rahul Minor son
Mahendra Guardian
Sarita, Ravinder
Kumar, Devendra
Kumar sons Bharat ,
Mrs Chamela Devi
wife late Bharat,
Suryanath, Abhay
sons Bairagi, Rajdei
wife late Bairagi ,
Ramachal son
Rajaram, Ram Asare,
Phoolchand,
Moolchand Sons
Khushiyaall,
Radheshyam son
Acharju, Gorakhnath
son Rambachan,
Ashok kumar yadav
son Ramsevak yadav
, Manbhawati wife
Sevak, Sanjay kumar
Yadav son Sevak,
Mrs. Kanti Devi wife
late Harilal, Lalji son
Pursottam.

179

254 |7 Private Agriculture 0.0764||[Rambujarat son Algu,
Rajender, Surender
sons Kailash, Mrs.
Shanti Devi wife late
Kailash, Rahul Minor
son Mahendra
Guardian Sarita Devi
mother wife Ravinder
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Kumar, Devendra
Kumar son Bharat,
Mrs. Chamela Devi
wife late Bharat.

7

Village: Sammopur Khurd

255

233

Common

Banjar / Agriculture

0.0028

Government of Uttar
Pradesh, Rakesh son
Kishori Lal,
Parasnath,
Ramswarath,
Siyaram sons Sumer,
Jagna wife Vinod
Kumar, Vinod Kumar
son Tejuram.

233

256

255

Government

Naali

0.0393

Government of Uttar
Pradesh,
255

257

256

Private

Agriculture

0.046

Ramadhar son Sukhai
,Santosh, Manoj,
Pramod, Pradeep,
Sandeep sons
Ramsadhar,
Shyampiyari wife
late Ramsadhar,
Tilakdhari,
Trilokinath, Sunil
Kumar sons
Kedarnath.

256

258

257

Private

Agriculture

0.0121

Rajendra Prasad son
Dukhai.
257

259

258

Private

Agriculture

0.0236

Rajendra Prasad son
Dukhai.
258

260

260

Private

Agriculture

0.0078

Satyanarayan,
Sitaram, Rambali,
Lalbahadur sons
Ramdev, Bajrangi
son Shivshankar,
Nirmala Devi wife
Rajman, Akhilesh
Kumar, Kamlesh
Kumar, Nilesh
Kumar sons Rajman,
Suresh Kumar son
Abhimanyu, Ashok
son Shivvachan,
Amarbahadur,
Mainbahadur,
Rajenendraprasad
sons Agardu, Shriram
alias Shreenath son
Devi Prasad,
Chandravati Devi
wife Ramnarayan,
Arvind, Parvind sons
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Ram Narayan, Savitri
wife Shyam Narayan,
Santosh Kumar,
Shani sons Shyam
Narayan, Parana Devi
daughter Shivmurat
260

Village: Molnapur

261

771

Government

Kabristaan

0.0019

Government of Uttar
Pradesh,
771

262

773

Private

Agriculture

0.0205

Lal Bahadur, Raj
Bahadur sons Ram
Karan, Bhanu Pratap,
Nagendra Kumar,
Dharmendra sons
Shobhanath, Phula
Devi wife
Shobhanath

773

263

905

Government

Chakmarg

0.0049

Government of Uttar
Pradesh,
905

264

910

Government

Naali Nalkup

0.004

Government of Uttar
Pradesh,
910

265

958

Private

Agriculture

0.0022

Vijay Bahadur son
Dhodha
958

266

963

Private

Agriculture

0.0089

Brijnath son Bechan,
Premchand, Lalchand
sons Sochan,
Ramdulari wife Teju,
Karamchand, Vinod
Kumar, Jaichand,
Santosh Kumar sons
Teju, Mahatim,
Rameshwar,
Parmeshwar sons
Devnath, Ramratthi
wife Devnath,
Yadunath son
Bechan.

963

Village: Palhamau Ka

an

267

133

Government

Naali

0.0001

Government of Uttar
Pradesh,
133

268

176

Government

Chakmarg

0.0032

Government of Uttar
Pradesh,
176

269

177

Private

Agriculture

0.0137

Ashok, Rambachan,
Ramlakhan, Ramskal,
Vinod, Santosh sons
Ram Kishun,
Ramakant son Salik,
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Vijay Prakash son
Khushipal.
177

270

178

Private

Agriculture

0.0165

Ashok, Rambachan,
Ramlakhan, Ramskal,
Vinod, Santosh sons
Ramkishun.

178

271

231

Private

Agriculture

0.0309

Ambika Prasad,
Shitala Prasad,
Haushila Prasad sons
Suryabali.

231

272

233

Private

Agriculture

0.003

Dashvanti wife Lalli.
233

273

234

Private

Agriculture

0.0001

Kailash, Dayaram,
Sanjay, Sadabraj sons
Balli.

234

274

235

Government

Naveen Parti

0.0048

Government of Uttar
Pradesh,
235

275

238

Private

Agriculture

0.0048

Badriprasad,
Ramnarayan son
Somaru.

238

276

239

Private

Agriculture

0.0017

Kailash, Dayaram,
Sanjay, Sadabrij sons
Balli.

239

277

259

Government

Banjar

0.0144

Government of Uttar
Pradesh,
259

278

263

Government

Chakmarg

0.0033

Government of Uttar
Pradesh,
263

279

270

Private

Agriculture

0.0198

Nakul son Punavasi
270

280

271

Private

Agriculture

0.0247

Prabhavati Devi wife
Tejuram alias
Ramprasad, Satish
Yadav son Tejuram
alias Ramprasad,
Nanhelal, Mangala
Prasad, Vipin sons
Luttur,Prabhavati
wife Luttur Pancham
, Ramkumar,
Ramdular sons
Rajdev.

271

281

273

Government

Chakmarg

0.0007

Government of Uttar
Pradesh,
273

282

274

Private

Agriculture

0.0068

Atul Kumar Singh
son Dayashankar
Singh , Akash Kumar
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Singh son
Dayashankar Singh ,
Asha Singh wife
Dayashankar Singh,
Umashankar , Tej
Bahadur,
Ramashankar,
Rajesh, Vijay
Shankar, sons
Suryabali, Rita Singh
wife Tejbahadur
Singh.

274

283 (|1275

Government

Nala

0.0021

Government of Uttar
Pradesh,
275

284|277

Common

Banjar / Agriculture

0.2651

Government of Uttar
Pradesh, Deepchand,
Harishchand sons
shrirambir ,Ekta Lal
son Tulsi, Munshi
son Jagdish,
Bhagwanti wife
Sherbahadur,
Laxman, Lalman
sons Pavru, Shanti
Devi wife Aadya
Prasad, Baburam ,
Gagaprasad, Ajay
Kumar sons Lautan,
Pakori Lal, Sitaram
sons Funai, Mrs.
Wittan wife Chhote
Lal, Satish, Subash
sons Chhote Lal,
Rajendra Prasad son
Harilal, Shitala
Prasad, Hausila
Prasad sons
Suryabali.

277

285 |[297

Private

Agriculture

0.0057

Sanjay Kumar ,Anil
Kumar sons
Premnath, Atul
Kumar Singh, Akash
Kumar Singh, sons
Dayashankar Singh,
Asha Singh wife
Dayashankar Singh,
Ghanshyam,
Premnath sons
Ramcharittar,
Ramashankar,
Rajesh, Tej Bahadur ,
Vijay Shankar,
Umashankar sons
Suryabali, Mrs
Nirmala Devi wife
Radheshyam.

297
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286

595

Private

Agriculture

0.0103

Ashok, Rambachan,
Ramlakhan, Ramskal,
Vinod, Santosh sons
Ramkishun.

595

287

596

Private

Agriculture

0.0012

Ashok, Rambachan,
Ramlakhan, Ramskal,
Vinod, Santosh sons
Ramkishun.

596

288

598

Private

Agriculture

0.0115

Ashok, Rambachan,
Ramlakhan, Ramskal,
Vinod, Santosh sons
Ram Kishun,
Ramakant son Salik,
Vijay Prakash son
Khushipal.

598

289

599

Private

Agriculture

0.0154

Ashok, Rambachan,
Ramlakhan, Ramskal,
Vinod, Santosh sons
Ramkishun.

599

290

660

Private

Agriculture

0.0125

Israji wife Madhai,
Jhinkuram,
Tilakdhari, Nanhku,
Bujharat, Vinod
Kumar sons Madhai,
Jagwanti wife
Kharbhan, Santosh
son Kharbhan,
Rajendra, Saghai
sons Vanshi

660

291

713

Government

Chakmarg

0.0182

Government of Uttar
Pradesh,
713

292

762

Private

Agriculture

0.0071

Anil son Lalji,
Amarbahadur,
Shobhanath sons
Ramdawar, Govind
Dayal son Subedar,
Avneesh minor son
Suresh Guardian
Mother Sarita, Ashok
Kumar, Dinesh sons
Dashrath, Jang
Bahadur, Tej
Bahadur sons
Ramdhani, Dhanju
Devi wife
Premkumar, Nandini
Minor daughter
Premkumar Guardian
Mother Dhanju Devi,
Neha Minor daughter
Premkumar Guardian
Mother Dhanju Devi,
Parasnath son
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Mangroo, Fateh
Bahadur son
Ramdhani, Manraji
wife Khunni,
Mahendra, Rajindar
sons Khunni, Manish
Minor son Suresh
Guardian Mother
Sarita, Manisha
daughter Premkumar,
Mukesh son
Dashrath, Ramai son
Parsottam,
Rajbahadur son
Ramdhani,
Rajbahadur son
Ramsamuj, Rajendra
Prasad son Jokhan,
Rajesh son Lalji,
Ramjeet son
Parsottam
,Awadhesh,
Omprakash,
Jaiprakash , Brijesh ,
Satya Prakash sons
Samai , Phooldei
wife Samai,
Rameshwar, Susheel
sons Lalji, Vijay
Bahadur son Ram
Samujh, Vijay
Bahadur son
Ramdhani,
Samarbahadur son
Ram Lakhan, Sarita
wife Suresh, Siyaram
son Panchu, Subash
son Gangadeen,
Shani minor son
Suresh guardian
mother Sarita, Sneha
daughter Premkumar
762

293 |[763

Private

Agriculture

0.0128

Samarbahadur son
Ramlakhan
763

294 (771

Government

Banjar

0.0065

Government of Uttar
Pradesh,
771

295 (|772

Private

Agriculture

0.0139

Anil son Lalji,
Amarbahadur,
Shobhanath sons
Ramdawar, Govind
Dayal son Subedar,
Avneesh minor son
Suresh Guardian
Mother Sarita, Ashok
Kumar, Dinesh sons
Dashrath, Jang
Bahadur, Tej
Bahadur sons
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Ramdhani, Dhanju
Devi wife
Premkumar, Nandini
Minor daughter
Premkumar Guardian
Mother Dhanju Devi,
Neha Minor daughter
Premkumar Guardian
Mother Dhanju Devi,
Parasnath son
Mangroo, Fateh
Bahadur son
Ramdhani, Manraji
wife Khunni,
Mahendra, Rajindar
sons Khunni, Manish
Minor son Suresh
Guardian Mother
Sarita, Manisha
daughter Premkumar,
Mukesh son
Dashrath, Ramai son
Parsottam,
Rajbahadur son
Ramdhani,
Rajbahadur son
Ramsamuj, Rajendra
Prasad son Jokhan,
Rajesh son Lalji,
Ramjeet son
Parsottam ,
Awadhesh,
Omprakash,
Jaiprakash , Brijesh ,
Satya Prakash sons
Samai , Phooldei
wife Samai,
Rameshwar, Susheel
sons Lalji, Vijay
Bahadur son Ram
Samujh, Vijay
Bahadur son
Ramdhani,
Samarbahadur son
Ram Lakhan, Sarita
wife Suresh, Siyaram
son Panchu, Subash
son Gangadeen,
Shani minor son
Suresh guardian
mother Sarita, Sneha
daughter Premkumar
772

296 (|776 Private Agriculture 0.0051||Rajbahadur, Vijay
Bahadur son
Ramsamuj
776

297 (|779 Private Agriculture 0.002(|Parasnath son

Mangru, Rajbahadur,
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Vijay Bahadur sons
Ramsamuj.
779

298 |(|780

Private

Agriculture

0.0076

Mrs. Urmila wife
Parasnath.
780

299 (|781

Private

Agriculture

0.0063

Samarbahadur son
Ramlakhan.
781

300 (|782

Private

Agriculture

0.003

Anil, Rajesh,
Rameshwar, Sushil
sons Lalji,
Amarbahadur,
Shobnath sons
Ramdavar, Sarita
wife Suresh, Avnish
minor, Manish minor,
Shani minor sons
Suresh guardian
Mother Sarita, Ashok
Kumar, Dinesh,
Mukesh sons
Dashrath,
Jangbahadur,
Tejbahadur,
Fatehbahadur,
Rajbahadur,
Vijaybahadur sons
Ramdhani, Manisha,
Sneha daughters
Premkumar, Dhanju
Devi wife
Premkumar, Nandini
minor, Neha minor
daughters Premkumar
guardian mother
Dhanju Devi, Manraji
wife Khunni,
Mahendra, Rajinder
sons Khunni, Samar
Bahadur son
Ramlakhan, Siyaram
son Panchu.

782

301 |[796

Private

Agriculture

0.008

Rajesh, Rameshwar
sons Lalji, Avneesh
Minor son Suresh
Guardian Mother
Sarita, Manish Minor
son Suresh Guardian
Mother Sarita, Shani
Minor son Suresh
Guardian Mother
Sarita, Sarita wife
Suresh, Ashok
Kumar, Dinesh,
Mukesh sons
Dashrath,
Jangbahadur,
Tejbahadur,
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Fatehbahadur, Vijay
Bahabahdur,
Rajbahadur sons
Ramdhani , Dhanju
Devi wife
Premkumar, Nandani
Minor daughter
Premkumar Guardian
mother Dhanju Devi,
Neha Minor daughter
Premkumar Guardian
mother Dhanju Devi,
Sneha daughter
Premkumar, Manraji
wife Khunni,
Mahendra, Rajindar
sons Khunni Ruma
wife Ashok, Shani
Kumar son Ashok
Yadav, Chandrakant
Tiwari son
Pushkarnath Tiwari,
Manisha daughter
Premkumar

796

302 |80 Government ||[Chakmarg 0.0011{|Government of Uttar
Pradesh,
80

303 |[803 Private Agriculture 0.0082||Sabhajeet son
Ramraj.
803

304 |[804 Private Agriculture 0.0167||S. L .Shyamlali
School Education,
Rajesh, Siyaram sons
Tarapati, Shyamlali
wife Tarapati.

804

305 |[805 Private Agriculture 0.0004||Rakesh,
Satishchandra,
Harishchandra sons
Diwakar.

805

306 |(808 Private Agriculture 0.0022(|Dayalsagar son
Baburam
808

307 |[810 Private Agriculture 0.0001(|Rajpati son
Shivprasad.
810

308 (|818 Private Agriculture 0.0084||Bharatnath son
Jagarnath
818

309 (|819 Private Agriculture 0.0149||Awadhesh, Ashok
sons Ramadhar,
Piyari Devi wife
Ramadhar.

819
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310 (|822

Private

Agriculture

0.0054

Anil , Rajesh
Rameshwar , sushil
sons Lalji, Dhanju
Devi wife
Premkumar, Nanidni
Minor , Neha Minor
daughter Premkumar
Guardian Mother
Dhanju Devi,
Manisha , Sneha
Daughters
Premkumar

822

311 (|823

Private

Agriculture

0.0144

Avnish, Manish,
Shani Minor sons
Suresh Guardian
Mother Sarita, Sarita
wife Suresh, Ashok
Kumar, Dinesh,
Mukesh sons
Dashrath

823

312 (|1830

Private

Agriculture

0.0004

Siyaram son Panchu.
830

313 (|832

Private

Agriculture

0.0342

Anil, Rajesh,
Rameshwar, Sushil
sons Lalji, Amar
Bahadur son
Ramdavar, Avneesh
Minor son Suresh
Guardian Mother
Sarita, Ashok Kumar,
Danesh, Mukesh sons
Dashrath, Gayadeen
son Jhuri, Govind
Dayal son Subedar,
Jang Bahadur, Tej
Bahadur, Fateh
Bahadur sons
Ramdhani, Dhanju
Devi wife
Premkumar , Nandani
Minor daughter
Premkumar Guardian
Mother Dhanju Devi,
Neha Minor daughter
Premkumar Guardian
Mother Dhanju Devi,
Parasnath son
Mangroo, Manraji
wife Khunni, Manish
Minor son Suresh
Guardian Mother
Sarita, Manisha
daughter Premkumar,
Sneha daughter
Premkumar,
Mahendra, Rajendra
sons Khunni, Ramai,
Ramjeet, Sons
Parsottam, Avdesh ,
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Omprakash
Jaiprakash , Brajesh ,
Satya Prakash sons
Samai , Phooldei
wife Samai , Raj
Bahadur, Vijay
Bahadur Sons
Ramsamuj,
Rajbahadur,
Vijaybahadur Sons
Ramdhani, Shani
Minor son Suresh
Guardian Mother
Sarita, Sarita wife
Suresh, Shobhanath
son Ramdawar,
Samar Bahadur son
Ramlakhan, Siyaram
son Panchu.

832

314

833

Government

Sadak Pokhta

0.0086

Government of Uttar
Pradesh,
833

315

834

Government

Naveen Parti

0.0029

Government of Uttar
Pradesh,
834

316

84

Private

Agriculture

0.0232

Ambika Prasad,
Shitala Prasad,
Hausila Prasad sons
Suryabali.

84

317

89

Private

Agriculture

0.024

Ambika Prasad,
Shitala Prasad,
Hausila Prasad sons
Suryabali.

89

318

90

Government

Naveen Parti

0.015

Government of Uttar
Pradesh,
90

319

91

Government

Naali

0.0017

Government of Uttar
Pradesh,
91

320

94

Private

Agriculture

0.0444

Ambika Prasad,
Shitala Prasad,
Hausila Prasad sons
Suryabali, Mrs.
Neera Devi wife
Ambika Prasad.

94

[Village: Manwal

321

1491

Private

Agriculture

0.0002

Bujharat, Bharat sons
Ram Awadh, Ram
Asare son Bairagi
1491

322

1514

Private

Agriculture

0.0376

Rajendra Prasad,
Virendra Prasad,
Shyam Bahadur,
Surendra Prasad sons
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Chandra Shekhar.
1514

323 |[1515 Private Agriculture 0.0233(|Rammurat son
Nokhai
1515

324 1(1520 Private Agriculture 0.0497||Om Prakash,
Dashrath, Bholanath,
Rajnath, Hiralal sons
Murali.

1520

325 (|1522 Common Kabristaan /Agriculture 0.1031||Government of Uttar
Pradesh, Omprakash,
Dashrath, Bholanath,
Rajnath, Hiralal sons
Murali

1522

326 {|1530 Government |[Naala 0.0159||Government of Uttar
Pradesh,
1530

327 (|1532 Private Agriculture 0.0019||Sadri son Parsottam
1532

328 |[1534 Private Agriculture 0.035||[Ramashish son
Bhabhuti
1534

329 |[522 Private Agriculture 0.0061(|Lalji son Inder
522

330 |[535 Private Agriculture 0.0005(|Bechan Yadav son
Ramchander
535

331|537 Private Agriculture 0.0002(|Bechan Yadav son
Ramchander
537

332 |[538 Private Agriculture 0.0006(|Bechan Yadav son
Ramchander
538

333|539 Private Agriculture 0.0004{|Bechan Yadav son
Ramchander
539

334 |[540 Private Agriculture 0.003||Mrs.Vimala Devi
wife Mangala Prasad
540

335 |[544 Private Agriculture 0.0218||Umanath Yadav son
Badri Yadav,
Nandlal, Bolavan,
Hazari Lal sons
Ramdev, Rajdev son
Vanshi

544

336 (|547 Private Agriculture 0.0189||Ramkesh, Vikesh,
Harikesh sons Ram
kishor

547

337 (|548 Private Agriculture 0.0106||Tara Devi daughter
Nihor wife Ramesh
Yadav, Sanjawati
Devi daughter Nihor
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wife Ramesh Kumar
Yadav
548

338

563

Private

Agriculture

0.0175

Manraj son Ramachal
563

339

ST77

Private

Agriculture

0.0314

Armadev,
Brahmadev,
Lalbahadur,
Samarbahadur sons
Jairam, Aryan, Aryas
sons Kapil Dev,
Radhika wife Kapil
Dev, Sachin, Satish
sons Vijay Bahadur,
Sunita wife Vijay
Bahadur.

577

340

578

Government

Naali

0.0042

Government of Uttar
Pradesh,
578

341

582

Private

Agriculture

0.0418

Vanshraj son
Phundan
582

342

586

Private

Agriculture

0.0399

Ajit Kumar Yadav,
Pradeep Kumar
Yadav sons Mewalal
Yadav ,Urmila wife
Mewalal

586

343

587

Private

Agriculture

0.0268

Hari son Rajvanta
587

344

596

Private

Agriculture

0.0257

Narendra, Mahant
Lal, Mahendra, sons
Suryabali.

596

345

598

Private

Agriculture

0.0353

Narendra, Mahant
Lal, Mahendra,
Lallan sons Suryabali
598

346

610

Government

Sektrmarg

0.0179

Government of Uttar
Pradesh,
610

347

643

Private

Agriculture

0.0077

Ghanshyam Yadav,
Phoolchand Yadav,
Krishnachandra
Yadav, sons Hari
Yadav, Jasav son
Karamraj,
Khushbulata wife
Suraj.

643

348

645

Private

Agriculture

0.0197

Harisagar Son Jokhan
645

349

646

Private

Agriculture

0.0126

Ghanshyam son Hari
646

350

651

Private

Agriculture

0.0012

Dilip son Ganga
651
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351 (|653

Government

Naveen Parti

0.0079

Government of Uttar
Pradesh,
653

352 (|657

Government

Chakmarg

0.0041

Government of Uttar
Pradesh,
657

353 |658

Government

Naali

0.0061

Government of Uttar
Pradesh,
658

354 (/659

Private

Agriculture

0.003

Chandrasen, Lokesh
Kumar sons
Basantlal.

659

355 |[793

Government

Nai Parti / Banjar

0.0002

Government of Uttar
Pradesh,
793

Village: Rajjipur

356 (|1

Private

Agriculture

0.0029

Abhayraj son
Muniraj,
Amarbahadur,
Jitendra, Nagendra,
Pankaj, Sanjay sons
Achhelal, Abhiraji
wife Ramdular,
Kamlesh,
Jangbahadur,
Fatebahadur,
Vijaybahadur sons
Ramdular, Devraj son
Nirahu, Dhananjay
Kumar Yadav, Pawan
Kumar Yadav, Vikas
Kumar sons late
Rampyare, Phula
Devi wife late
Rampyare, Pannalal,
Chhote Lal sons
Nanhakau, Parasnath
Yadav, Rajaram
Yadav sons Late
Ramdavar, Mahendra
son Late Randhir.

1

357 (|128

Government

Raasta

0.0249

Government of Uttar
Pradesh,
128

358 |[129

Private

Agriculture

0.0184

Amar Singh,
Mulayam,
Ramsingar, Surendra
Kumar sons
Ramsamuj, Rajdei
wife Ramsamuj,
Ramjeet son Ramlal,
Rambahal, Ramsahay
sons Bhukal

129
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359

Government

Chakmarg

0.0003

Government of Uttar
Pradesh,
7

360

Private

Agriculture

0.0583

Phula Devi wife
Rampyare,
Dhananjay Kumar
Yadav, Pawan Kumar
Yadav, Vikas Kumar
sons Pyare Lal,
Parasnath, Rajaram
sons Ramdawar,
Mahendra son
Ranveer

9

Village: Sadipatti

361

36

Government

Khor

0.0015

Government of Uttar
Pradesh,
36

362

43

Private

Agriculture

0.0035

Ramjeet son Ramlal
43

363

44

Private

Agriculture

0.0083

Abhiraji wife
Ramdular, Kamlesh,
Jangbahadur,
Fatebahadur, Vijay
Bahadur sons
Ramdular.

44

364

45

Private

Agriculture

0.018

Asha Devi wife
Mahendra,
Dhananjay Kumar
Yadav, Pawan Kumar
Yadav, Vikas Kumar
sons Rampyare,
Phula Devi wife late
Rampyare, Rajaram,
Parasnath Yadav
Advocate sons
Ramdavar.

45

365

52

Private

Agriculture

0.0007

Abhayraj son
Muniraj, Abhiraj wife
Ramdular, Kamlesh,
Jangbahadur,
Fatebahadur, Vijay
Bahadur sons
Ramdular.

52
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366 |53

Private

Agriculture

0.0056

Amarbahadur,
Jitendra, Nagendra,
Pankaj, Sanjay sons
Achhelal.

53

367 (|56

Private

Agriculture

0.0103

Amarbahadur,
Jitendra, Nagendra,
Pankaj, Sanjay sons
Achhelal.

56

368 |59

Private

Agriculture

0.0004

Rajesh, Ramlakhan,
Surendra sons
Inderjit, Uma Devi
wife Inderjit, Amar
Singh, Mulayam
Singh, Ramsingar,
Surendra Kumar sons
Ramsamuj ,Rajdei
wife Ramsamuj,
Abhiraji wife
Ramdular, Kamlesh,
Jangbahadur,
Fatebahadur, Vijay
Bahadur sons
Ramdular,
Amarbahadur,
Jitendra, Nagendra,
Pankaj, Sanjay sons
Achhelal, Dhananjay
Kumar Yadav, Pawan
Kumar Yadav sons
late Rampyare, Vikas
Kumar son late
Pyarelal, Phula Devi
wife late Rampyare,
Parasnath Yadav,
Rajaram Yadav sons
late Ramdawar,
Mahendra son late
Randhir, Chhote Lal,
Panna Lal sons
Nanhakau, Abhayraj
son Muniraj, Jairam,
Ramlal, Badri sons
Shivvadan,
Ramsahay, Rambahal
sons Bhurbal,
Ramkaran,
Ramvaran, Kanhai
sons Sitaram,
Chandrajit son
surnam, Rajaram son
Ramdavar,
Rammurat, Sitaram,
Mahantharaj sons
Rajdev, Ramajor son
Shriram, Mukundraj,
Govindraj, Rovind
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Laal, Rohit sons
Ashok, Hiravati wife
Ashok, Chandravati
wife Sherbahadur
alias Sherai,
Ramasare son
Shriram.

59

Totall| 9.0478||
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